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MR. DEPUTY-SPEAKER : The 
result· of tbe division is: Ayes; S3 : 
Noes : 43. The motion is carried. 

11Ie motion was adoptu. 

[11Ie Motion 0/ DemDnd. for Grants 
which were adopted by the Lok-SOOha, are 
reproducu below-Ed.] 

DEMAND NO. 62-MINISTRY OF 
INFORMATION AND BROAD· 

CASTING 

''That a sum not exceeding Rs. 
19,52,OOO be granted to the President 
to complete 1M sum necessary to -de/ray 
the charge which will come in course of 
payment durins the year ending the 31st 
day of March 1970, in respect of ministry 
of Information and Broadcasting." 

DEMAND NO. 63-BROADCASTING 

"That a sum not exc:eedinS Rs. 
9,93,82,000 be granted to the President 
to complete the sum necessary to defray 
the charges which will come in course of 
payment during the year end ina the 31st 
day of March 1970. in respect of 'Broad· 
casting.' 

DEMAND NO. 64-0THER REVE-
NUE EXPENDITURE OF THE MINI-
STRY OF INFORMATION AND 

BROADCASTING 
''That a sum not exceeding Rs. 

5,39,S1,OOO be granted to tbe President 
to complete the .um "eces.ary to defray 
the charges whicb will come in course of 
payment during the year ending the 31st 
day of March 1970, in respect of Other 
Revenue Expenditure of the Minis1t7 of 
Information and Broadcasting." 

DEMAND NO. Ill-CAPITAL OUT-
LAY OF THE MINISTRY OF IN-
FORMATION AND BROADCASTING 

"That a sum not exceeding Rs. 
4,31,70,000 be granted to tbe President 

to complete tM .um necesltJry to de/ray 
the charaes which will come in coune of 
payment during the year ending the 31st 
day of March 1970, in respect of Capital 
Outlay of tbe Ministry of Information and 
Broadcasting." 

15.05 brio 

MINISTRY OF DEFENCE 

MR. DEPUTY SPEAKER: The 
House will now take up dircussion and vot-
ing on Demand Nos. 1 to 5 and 101 relat-
ing to the Ministry of Defence for wbicb S 
hours have been allocated. 

Hon. Members present in tbe House 
who are desirous of moving their cut 
motions may send slips to the Table within 
15 minutes indicating the serial numbers 
of the cut motions they would like to 
move. They will be treated as moved if 
they are otherwise admissible. 

DEMAND NO. I-MINISTRY 
OF DEFENCE 

MR. DEPUTY·SPEAKER: Motion 
moved : 

''That a sum not exceeding Rs. 
1,47,58,000 be granted to the Pesident to 
complete the sum necesltJry to defray the 
charges which will come in course of 
payment durins the year ending the 31st 
day of Marcb. 1970, in respect of 'Minis-
try of Defence ... 

DEMAND NO.2-DEFENCE SERVI-
CES EFFCCTIVE-ARMY 

MR. DEPUTY-SPEAKER: Motion 
moved ; 

That a Sum not exceedinl Rs. 
6,45,45,54,000 be granted to the President 
to complete the sum necessary to defray 
the charges which will come in course of 
payment during tbe year ending the 31st 

·Tbe followilll Members also recorded their votes :-
A YES : Sbri J. K. Cboudbury, Dr. D.S. Raju and Sbrimati Sharda Mukerjee. 
NOES : Salwasbri Samar Guha, Ishaaq SambbaJi, Mohammed Ismil, Ranjit SiDjlb and 
Bberi Sanker Sharma. 
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day of March, 1970, in respect of Defence 
Services. EfI'ective-Army." 

DEMAND NO.3-DEFENCE SERVI-
CES EFFECTIVE-NAVY 

MR. DEPUTY-SPEAKER: Motion 
moved : 

"That a sum not exceeding Rs. 
39.09,79,000 be annted to the President 
to comp/I!tt! tltl! sum Mel!ssary 10 _fray 
the charaes which will come in course of 
payment during the year endillll the 
31st day of March. 1970; in respect of 
'Defence Services' Eft'ective Navy." 

DEMAND NO.4-DEFENCE SERVI-
CES EFFEcrIVE-AIR FORCE 

MR. DEPUTY-SPEAKER: Motion 
moved : 

''That a sum not exceedinl RI. 
1,64,76,33,000 be annted to the President 
to completl! tltt! sum 1It!Cl!s$IIry' 10 defray 
the charaes which will come in course of 
payment during the year endinl the 31st 
day or March, 1970, in respect of 'Defence 
Services, Efl'ective-Air Forces." 

DEMAND NO. 5--DEFENCE SERVI-
CES NON-EFFEcrIVE 

MR.. DEPUTY-SPEAKER: Motion 
IIIOYeS : 

''That a sum not exceedina RI. 
27,33,33,000 be aranted to the President 
10 comp/"" 1M sum necl!ssary 10 _/ray 
the charBcs which will come in course of 
payment durillll the year endins the 31st 
day of March, 1970, in respect of 'Defence 
Services, Non-EfI'ective." 

DEMAND NO. 10J--DEFENCE CAPl-
TAL OUTLAY 

MR. DEPUTY-SPEAKER: Motion 
moved : 

''That a sum not exceedillll Rs. 
1,09,18,33,000 be aranted to the President 
10 comp/I!II! Iltl! sum 1It!Ct!16ary to _fray 
the charBcs wbich will come in COUlllO oC 
payment during the year endillll the 31st 

clay oC March, 1970, in respect ai'Defence 
Capital Outlay." 

SHRI S. K. T APURIAH (Fali): 
I rise to oppose the Demand of the Mini-
stry of Defence. It may sound ritualistic 
to do so, but the inefficieney and misband-
lilli of our \=Ountry's afl'airs by this Gove-
rnment has . also been a continuinl 
afl'air. . 

Havinl said this. I wonder what ODe 
caD really say about the functions of this 
Ministry because its eotire workins, so 
far as tbis country is concerned, is shrou-
ded in mystery behind the favourite cliche 
of Government it is not in public interest 
to live the desired information.' We un-
derstand the importance of security, this' 
Goverament does not have the monopoly 
in patriotism. Information Biven to the 
House need not necessarily be more danae-
rous to security than certain information 
whicb they try to contain in tbemselves. 
It is not that information is withheld 
only one vital matters but even such iufor-
mation reprdinl acts of commission and 
omission of tbis Government is also kept 
back because, if divulaed, it could be 
emharrassiDIJ to Government. 

We do not know since when public 
interest demands shieldioa of inefficiency 
and mislll8Jl8Fment. Even answers to 
questions which have no bearioa on Slra-
teaic issues are evaded, delayed or 
denied by another phrase 'The informa-
tion is heiDI collected.' 

Durinl the last two or three :yan, 
answer to certain questions like dTaioqe 
at Palam cantonment, idle machinery of 
the Border Roads OrpDisation. number 
of employees in ordinance factories, have 
all been delayed on the around that the 
information is beiDa collected. If Govern-
ment do not know how many men they 
employ in ordinance factories. I do not know 
what they know about what they produce, in 
what quantities and at wbat· prices. 
Even fellow-up questions arisioa' out of 
reports of the PAC, Public UndertakiDIJS 
Committee etc. are not answered. Here 
also the same cliche is used.. 

I would like to liove an elIample by 
quoting from tbe report of the Public 
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UndertakinllS Committee. Speaking about 
inelBciency of Hindustan Aeronautics Ltd. 
the Committee say : 

"The Ministry have stated that 
estimates of the cost of production from 
sulHlssembly, details of raw materials and 
profitability have not yet been worked 
out in the case of the three factories of 
the Mig complex. These estimates had 
also not been iDeluded in the project 
reports." . 

I ask, is it not the height of iaefli-
ciency, and sheer callous indefl'erence to 
public funds that they embark on pro-
jects without even going into the prelimi-
nary question of workins out the cost? 
It is this sort of thing which makes us 
wonder whether it is not their own ineffi-
ciency that they are seeking to hide by 
non-disclosure. Is it not for this reason 
that they are trying to deny us infor-
mation? 

I asked a question after this report 
was published whether they had since 
worked' out the cost and the answer 
given to was that it 'could not 
be answered for reasons of security.' 
When we know that they had not 
worked it out, why should they try to 
hide it ? Only when comparisons could 
be made, one can say whether there had 
been improvement latter on or not ...... 
(Irrtt1'l'lItiDlrs) Let alone people who are 
the ultimate maaters or the funds so re-
c:ldessly spent by these persons, even the 
elected FiDaDclal Committees, such as 
the Public Accounts Committee and the 
Public Unclertakinp Committee are denied 
insight into the worlring of this ministry 
and the factories handled by them. 

15.11 !Ir •. 

[SHIlI GADIUNGANA GOWD '" 
'he eMir] 

The PAC says that the reply of the 
HAL shows that the complexities of pro-
ducill8 sophisticated aicer.ut HF 24 had 
not been properly visualised by the 
German eDJineers of the HAR and says 
further that "the Committee are unable 
to understand as to what were the factors 
that contributed to the formulation of 

such unrealistic targets". This shows 
what they have been trying to hide. It is 
high time that the hon. Minister Shri 
Swarao Singh substituted the cliche 'it is 
Dot in public interest' by another sayin&. 
'it is not in the interest of this Govern-
ment's desire to CODtinue in power'. It 
will cover all their mistakes and we shall 
also resign ourselves to their inefliciency 
and not say a word about that. I know 
that the HAL have a good infrastructure 
and also the capacity to develop further . 
The mistake they have committed is that 
they have gone into too many types and 
have been changill8 them too often. 
Probably they have not trained up from 
the beginning stages engineers, from the 
drawing board stage. The capacity in 
machinery existsand if they decide on one 
or two or three types of planes and start 
from scratch in the next ten years, I am 
sure good aircraft can be produced and 
they can assist the defence of the country. 
While on this subject, I should like to 
know what has happened to the report 
submitted by Mr. Subramaniam on Aero-
nautics. Will this report ever ICC the 
lisht of the day or will it also be denied 
to the public on strategic grounds? 

While on this subject of sbaring in-
formation, I do say that it is all the more 
necessary now because if we all know the 
subject and if we all share information 
we can probably avoid mistakes and 
errors. Allybody can make errors oC judl-
e ~ e  the hon. Minister. Does he 

deny that his was the long voice of 
opposition in the Cabinet durinB the 
Indo·Pakistan conllict in 1965 which 
opposed the opening of a secnd front 
on the ground that this miht harm our 
image broad ? 

This matter is only an error of judg-
ment; I do not deny. That is exactly the 
reason why we want to know more so 
that we can avoid those errors. To err 
is human. Does he not make mistakes? 
Then let him admit that he is not human. 

I also oppose these demands because 
the Government has failed to prepare 
the country fully to defend itself by its 
own resources and production in the f8ce 
of a concerted attack. It has Cailed to 
economise in its expenditure aDd failed 
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to cootrol wastqe of our scarce resources 
and it has been wrong in setting up pri-
orities. The demands presented here do 
not impart any DeW dimensions to our 
defClll:C strategy. I plead for economy in 
defence expenditure. When I speak of 
eCODomy, it should not be mixed up with 
curtailment of expenditure but stoppqe 
oC wastqe and getting 100 paise worth 
of material, lOods and services for every 
rupee speDt, and not forty or 60 paise 
worth as we seem to be gettiDg now. We 
pleaded for this economy in the past. 

But always our plea was twisted 
because the Minister has always the last 
say during the debate to say that we 
want curtailment in expenditure. We 
never meant that. Our point for economy 
was vindicated. as the recent report oC 
the PAC says, that in the last year alone, 
Rs. 52 crores were saved. That saYiDg 
could be made in one year, in this budget 
oC Rs. 100 crores, and I know the methods 
of workiDg oC this Government, and we 
would still urge that there is much scope 
for eCODomisiDg and seeing that with the 
limited resources that we have, the Gove-
rnment should give its first priority to 
save what we can save and to what better 
use we can put that money. 

Examples of wastqe can be given, 
as many as you want. I need not here 
present all the gems cootained in the 
report of the Public Accounts Committee 
and the Public Undertakings Committee, 
but I would like to mention the point 
about gliders. The PUC e~  says : 

"The target of gliders had to be 
curtailed to 105 gliders against 300 
in December, 1965. Till that date, 
HAL manuCactured only 55 gliders 
and out of those only 37 were deli-
vered. The Committee cannot escape 
the CIOIIClusion that the then manage-
ment at the Kanpur deYision made 
DO serious efforts to keep up the 
schedule oC delivery. It is regretable 
that even after three successive revi-
sions, the estimate of cost of glider 
were unrealistic." 
They never have heard what costiDg 

is, and they never bother about it. The 
report continues ; 

"Equally disappointing is the fact 
that he ~  tools ~  stores 
worth Rs. 26.30 Iakhs had to become 
surplus to the requirement of HAL 
CCIIIIequeDt to the reduction of 
demand from 300 to 105 gliders 
ODly." 

Similuly, we can give the example 
of ShaktimaD trucks; They never reached 
the target which they set for themselves. 
Even when they scaled down the target, 
they could not achieve it. These trucks 
cost more ; though the trucks manuCac-
tured in the public and the private sectors 
are not exactly the same; they are some-
what similar and they cost more than 
what the collaborators have agreed to. 

I can give one more example of the 
inclift'erance to the public funds. Take 
the manuCacture of weapons and the 
related ammunition. The report says : 

"A project to manufacture a 
weapon and the related ammunition 
was sanctioned in April, 1959. With 
a mistaken deference. to security COD-

siderationa- " 

They do not tell us what the weapons 
were, but circumstantial evidence offered 
should make it fairly easy for venturing 
a guess on it. The report says that the 
total illVCStment oC Rs. 8 crores has been 
made in three instalments, but the results 
achieved so far sugest that production is 
five yean behind schedule. The first 
order of 60 units was completed in 
AUlUSt, 1967, as against the origiDa1ltipu-
tation of April, 1962. The hope or turDing 
out four per month as planned in the beti-
nning is expeeted to materialise only in 
the current year. This will involve, how-
ever importiDg 'all' lub-assemblies, since 
the project is not evidently in a position 
to produce even now. Mean-whUe, the 
short fall in supplies had to be made aood 
by imports, costiDJ another Rs. S crorer. 

There is as much delay and difficulty 
OYer the ammunition for tbis weapon. 
The problem is this. The propellant is 
not available in adequate quantities wlu1e 
a satisfactory fuse has still to be developed. 
The result is that India is produc:iDJ onl 
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5,000 rounds a month, halC the taqp:ted 
rate, and that too with an imported Cuse. 
WiD the Govemment tell us who tripped 
and where? 

Wastage oa:urs also due to the 
delay in purchaies which are made through 
the DGSD. In our deCence:estabJishments in 
the manufacturing programme, sometimes, 
you have to SO out Cor components or the 
raw meterials, and they have to be pur· 
chased where time is of the essence and 
the consideration is not just money only. 
The DGSD gets baaed down by its rules 
and red-tape. It lets you down at that 
stage, and we have to sutTer. I ask, could 
we not evolve a policy on defence require-
ments, that the defence requirements are 
purchased directly and not through the 
DGSD ? This system exists the United 
Kingdom also, where excepting Cor aircraft 
all other purchases are lert to the con· 
cerned Ministry to purchase them directly 
at the price which they consider best. 
What I am pleading Cor is only that Cor 
all defence requirements, the Ministry oC 
Defence should be allowed to purchase 
them directly. If we ask the DeCence 
Minister what should be given topmost 
priority, I am sure he would evidently say 
security oC our country. We all share 
that view. 

But we get worried when we see 
around us people working in the manner 
they do and when we see national security 
becoming the play thing of political war· 
lords. How otherwise could they explain 
the splitting up of the MIG factory into 
two units, situated more than 1.000 KMs. 
apart Crom each other? Why was Kora· 
put chosen ? 

Was it not done under pressure Crom 
the then Congress ministry in OrIssa? Is 
it DOt true that no survey was made of 
the location ? Is it DOt true that no mini-
ster visited the site beCore it was 
approved, This division having its two 
units at different ends oC the country adds 
to the cost, leads to wastage and is more 
tiJno.censuring, 

Coming to planning Cor defence. I 
want to ask whether we are really self· 
sufficient to defend ourselves ? in the eve. 
ntuality Of. a prolonaed war all by our· 

selvas? I would qree that impro-
vements have taken place since 
the days oC Mr. Krishna Menon', 
lamp-shades and stoves manufacturing or. 
dnance factions. and we are now making 
arms and ammunitions in our Cactories. 
But are our factories working at Cull 
capacity? Are they producing at opti. 
mum cost? Do we have the wherewithal 
to sustain a major military conflict ? 

We have SO only two known enemies. 
Before we discuss our strength, let us 
have a quick look at our enemies' stre-
ngth. One is Pakistan, about which the 
Report says-I do DOt know whether we 
should quote this report; it starts with 
an Errata-I do DOt know how Car it is 
true. It says : 

"It has doubled the strength oC it. 
army and considerably increased the 
size and striking power oC its Air 
Force. Its Navy has also been signi6-
cantly expand. It is in Cact obvious 
that this Corce. caDDot be maintained 
within its announced deCence budget 
oC Rs 245 crores." 

We also know Crom other sources that 
since 1965, wben US stopped direct arms 
aid, Pakistan has acquired military 
equipment valued at well over 700 million 
dollars Crom various countries. 

Regarding China, our second aggres-
sor, I quote a paper Cram the Institute oC 
Defence Studies and An,lyses : 

"It will take a sigDi6cant time interval 
to close the gap in the sense of India 
reaching an appropriate deterrent 
equation with China." 

China's annual defence expenditure is 
estimated to be Rs. 562S crores, which is 
about 5! times more than what \lie spend. 
Even iC I possibly rule Pakistan. out Seeing 
its one defliculties at present, I am DOt 
ruling China out, which is a nuclear 
power 8nd which is spending 51 times 
what we spend. Are we fully prepared and 
can we face an attack? Are we selC-
sufJicient ? 

40 per cent of our deCence outlay is 
spent on salaries etc. of the Corces. I am 
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Dot grudgiDg that. But only men cannot 
. ficht. They have to be provided with 
materials. The production in our public 
sector factories of the Defence Ministry 
is Rs. 17S creres. It is an improvement 
from 1963-64, when it was only 119 
crores. But is this production of as. 175 
crores enOl\lh? Inputs in our factories 
are maintained at steady levels, but capital 
expcn(\iture is coming down. That is what 
is worryiog me. The capital expenditure 
has come down from as. 31.07 crores in 
1967-68 to Rs 30.07 crore'l in 1968-69 and 
it is estimated to be as 26.07 crores in 
1969-70. This means that production 
capacity worth only about as. 4 to 5 
crores is added every year. The gap in 
our requirements is so big tbat if we add 
to the production capacity, we cannot be 
se\f.gdljcient by ourselYCS. Our resources 
position beiog what it is, the Government 
has to do two things: Firstly it should 
declare a war on waste, cut down expendi-
ture and economise. Secondly, sct proper 
priorities of what you would make your-
self and what you would allow others to 
make. While we talk of this question of 
production we bave also to bear in mind 
that we cannot ficht, a modern war with 
old weapons. StratccY changes, methods 
of war chauge and what used to be our 
national barriers, our friends and defen-
ders are no more there. We have been 
reading in history what they used to say 
of Himalayas as our national banir on 
tbe north and the three oceans we have 
to safeguard us. But in modern war-
fare they have no mcaniDg at all. 
Modern war means sophisticated weapons 
and they are really very expensive. 

If I can give an idea of how expensive 
a war can be, I would like to take the 
House back to the days of Second World 
War when during the Peak days of war 
United Kingdom used to sp:nd an amount 
equivalent to Rs. 6500 crores and U aited 
States of America at that time, fichting 
a war 3000 miles away from her, used to 
spend an amount equivalent to Rs. 
45,500 crores. If you make an allowauce 
for how the prices have gone up and 
multiply it by five it will come to 30,000 
for U. K. and 200,000 for USA and the 
sum of Rs. 1100 crores we are spmdiog 

a year is too small and we will not be 
able to sustain ourselves. I do not think 
we can defend ourselves for more than a 
week. Whatever production capacity 
we may have and whatever may be our 
stockpile, we have a capacity to sustain 
ourselves only for a wcck, in the case of 
a concerted 'nr. 

In that case if we want to divert or 
cha!Jae-over all our civil factories to 
make defence equipments in case of an 
cmcrgcncy, can we hold our own? I 
would say, no, because in our country 
today we have only about 1,00,000 
machine tools. What can 1,00,000 
machine tools do? The production 
capacity of the entire engineering industry 
in our country working at full capacity 
is only worth about Rs. SOOO crores. How 
much of tbat production will be to fight 
with (Interruption). My han. friend here 
probably does not understand this. These 
princes, they are so far away from people 
that they do not know the strateg required 
and the ammunitions required to ficbt 
war. Only by men we cannot fight. 
Nor can tbey fight with the fists or bam-
boo sticks. If paisa was dirty Sir,' am sure 
they would not have continued their fight 
for tbeir privy purses. In any event, if we 
take all the resources available and the 
capacity in our country and put it to use 
still we cannot manuracture goods and 
equipments to last us for more tban a 
couple of months. 

Sir, I do not want to give an impress-
ion that we are not prepared. Improvement, 
as the Minister said, has bem made, but 
improvement and seif-sclliciency are two 
different things. In a school there are 
four examinations in a year. In the 
quarterly examination a student may get 
one mark, in the half-yearly exa-
mination he may get three marks, in the 
thre:-quarterly he may get seven marks 
and in the final he may get twelve marks. 
He has improved a lot but stilI be fails 
and he is not promoted because he has 
not got the minimum required marks. 
The same is the case here. Our produc-
tion has gone up. You bave improved 
because instead of lamp-sbades we are 
trying to make tanks and other things. 
But you have not improved enoush to 
make our country strong enol'llh. 
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If it is carried a little further. how 
for with our old tanks can we c:ontinue 
during the war when we have been mak-
iQg up to now only 20 to 2S tanks. If 
you take the case of ammunitions. with 
an army of eiglh lakhs even if fifty rounds 
are fired by each soldier you require 40 
milion bullets daily. Do we have the 
capacity to make that? We do not, 
During the last war our housewives were 

• good enough to keep the morale of the 
conutry up by knitting sweateres, but I 
am sure spite of their best in tenlion. 
they would not be able to help us by 
makiQg bullets in their houses. This 
means we will have to take help proba-
bly from other sources. We have 
dOne on the past. How do we 
carryon now? This Involves also 
the External Affairs' Mnistry and 
last timei the Minister said that we shoUld 
not mix it up. I would not like to go 
into the details of that but c:ould we ask 
one question? It is not a fact that 
after our c:onIlict with Pakistan all of a 
sudden USA stopped arms aid? Now 
we are putting all our C8IIS in one basket 
that is Soviet Union. Could it possibly 
not happen apin 1 

Now we have not been able to pre-
vent Soviet Russia from giving arms to 
Pakistan, how will we be able to persuade 
them if, God forbid, another c:onllict 
takes place, to c:ontine their assistance 
to us 1 

The Minister may again tell us while 
replying that this is what we have been 
manufacturing. Well, you may have 
very strong teeth. But it is a question of 
stocks so that the pipeline can be fed. 
You may have sirong teeth today but 
your paws are weak, you have stro". 
muscles but blood does not flow through 
your veins. In that connection r would 
like to ask, if he can take us into confi-
dence, 'what steps he will take for secu-
ring foreign aid, what steps be would 
take to make reasonably sure that again, 
in case of difllculty, we are not to be 
blackmailed by one country or two count-
ries. Why do we not shop all around 
the world for good which we can pick 
up from any place we want so that in 
times of emergency we need not depend 
on one or the other ? 

I would also request them to change 
their pattern of management. Defence 
does not necessarily mean only taki". 
strategic decisions in timea of war. 
It is not a war Ministry; it is a Ministry 
of Defence. It means defence production. 
When they are holding charge of so 
many factories, so many institutions 
where production goes on, why don't 
employ management experts, those who 
know that production is, those who know 
what production control is, what raw 
meterial c:ontrol is and what management 
technique is and not merely the political 
system. I may possibly agree with a 
political man being the Minister. and 
bere I am not making any insinuation 
spinst Shri L. N. Mishra or Shri M. R. 
Krishna. but why not have your second 
tier or third tier. wben you bave a threo-
tier system of adminittration, someone 
who knows the job. who has very good 
background and experience of production 
control and raw matcrial control. who 
is not just politicking but doing the 
job for which the people of India are 
pay;'" ? 

We have seen how in the United 
States experts have been brought in as 
Defence Secretary. what economies 
they have brought in and how they have 
been hailed all over. When I say this 
it is not my view alone: it is aiso shared 
by the Government of IncUa, because the 
Government have sent to the United 
States a team of experts from the DcCence 
Ministry and ordnance factories to study 
the methods of production controlling 
expenditure. bringing in economies etc. 
I would like to know what were the 
recommendationa given by theni which 
came back after their studies and train-
ing course. Have you implemented any 
of their recommendations 1 And how 
are you goi"l to modernise your system 
of computers to briQg in better methods 
aDd to discard older red-tape that milht 
be continuing ? 

While on the subject, I would like 
to meDtioD one word about research. 
Thouah we have been spendiQg a hllie 
amount of money, I am sorry that the 
report mentions ollly RI. 13 crores for 
research. It is high time that we step-
ped it up. If we have to double our own 
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needs, if we have to cut down collabora-
tions if this country of 53 crores of 
'pcople have to make our own goods 
with our own designs by our own people 
then we must have more and more 
outlay on research. 

Since 40 per cent of our expenditure 
relates to salaries, amenities etc. it 
means that every year even if we keep 
the same number of people in the army, 
navy and air force, the expenditure will 
be going on. This is somthing which we 
cannot curtail. In that case, to make 
us more effective, connot we possibly 
have a smaller army with better mobjlity. 
with better equipment so that instead of 
all your money every year being eroded 
into paying this you keep only a part 
of it which can dofend you with better 
equipment? 

Lastly, why do you not confine your-
self to production of strategic goods and 
why do you not decide the priorities in 
which you would like to make your inve-
stments? I can possibly understand a 
little bit of your hesitation in trying to 
give orders to private lirme at large but 
for things which are not of strategic im-
portance-say, trucks, tractors, earthmo-
ving equipment_hy should you go on 
spending your scarce resources instead of 
trying to farm them out to private firms? 

SHRI GEORGE FERNANDES 
(Bombay South) : The cat is out oC the 
bag. 

SURf S. K. TAPURIAU : There is 
no cat ; it is only in your mind. 

You make the strategic goods your-
self; that you probably cannot give to 
outsiders. This gentleman here is afraid 
and says that we caDDOt trust others. 
Who gave him the certificate that he is 
the only patriot around? Nobody has 
given him that certificate yet. Just becau-
se there are a few pcople who have a 
fear in the mind that given to the private 
sector it might be abused, then "probably 
next they will start pleading that we 
should stop all education because once a 
child is taught to read and write be ID8)' 
start writing abuses I 

Orders given to the private sector 
were only worth Rs. 24 crores. That is 
for you to decide. As I said, during the 
last two emergencies you tried to switch 
on to the private sector to get your re-
quirements. The Minister after looking 
after the ordnance factories, knows that 
tooling, preparations, equipment take 
time and you cannot turn these overnight. 
So, why do you not give a small percenta-
ge-it might be as minute as you want-
to tbe private sector factories for your 
components and spare parts, the idea 
being that they have tbe tooling right 
with them so that in the case of an emer-
gency they do not "go out bunting for 
drawings to prepare tbe toolings and Over-
night tbey can switch over to manufac-
ture what you want ? 

SURI GEORGE FERNANDES: 
Nothing will be given to the private 
sector. 

SURI CUINTAMANI PANIGRAHI 
(Bbubaneswar): If you do not live 
contracts to the private sector, be may 
commit suicide. 

SHRf S. K. TAPURIAH : I do not 
have an abusive mind; I wish well to 
everybody, including you. 

I will make one request to tbe Defe-
nce Minister. He should assert himself 
more. I do not know why tbe Minister 
of sucb an important thing like defence 
allows bimself to be relegated to the p0-
sition of numher four or number five in 
the Cabinet or if it ps alphabetically, 
as I hear it is done sometimes, God 
knows where in the tail he is. But it is 
such an important matter which concerns 
all otber matters and I request him that 
he sbould assert himself more. He should 
be more vocal and more interveniDI 
because what infrastructure we build in 
our country, whatever industries we allow 
what licences we give, ultimately they 
should with our limited resources have a 
bearing on our defence strategy and 
defence requirements should such a time 
arise. This is my request to him. 

I would hope that he replies to lom-
of these points, specially about the cdti 



301 D. G. (Millo 0/ De/.nc.) VAISAKHA 1,1891 (SAKA) D. G. (Min. 0/ De/ence) 302 

cism that has been made in the three 
Committees'reports, and takes us into 
confidence and tells us somethm, more 
about it. Probably that way we will also 
have more confidence and trust in him 
and we can work better in building our-
selves strong. 

~ ~ ~  ~  ~ 
i'm If1: ~ ~ ~ t m: 1!ii1fij' 
~ ~  ~~~  
~  

~ ~  M( : ~ ~  ij'IfJ orm 
lIiT tor t I 

MR. CHAIRMAN: Hoa. Member may 
DOW move their cut motioDS. 

SHRI MAHANT DIGVUAI NATH 
(Gorakhpur) : I bes to move. 

That the demand under the head 
Ministry of Defence be reduced to Re. 1. 

[ Failure on the part of the Govern-
ment in not deciding to promote the 
next junior Officers in place of the 
three retirioa Chiefs of Defence 
Forces. (2) ] 

That the demand under the head 
Ministry of Defence be reduced to Rc. 1 

[ Failure on the part of the Govern-
ment for not IICItins up a Defence 
Board on the Iincs of Ranway Board. 
(3) ] 

That the demand under the head 
Ministery of Defence be reduced to Ile. 1. 

[Failure on the part of the Govern-
ment in not creatins a post of C-in-C 
and field Marshal. (4) ] 

That the demand under the head 
Ministry of Defence be reduced to Re. 1. 

[Discrimination between Territorial 
and Reaular Army. (5) ] 

That the demand under the head 
Ministry of Defence be reduced to RI. 1. 

[ Failure on the part of the Govern-
ment for not giving any preference 
to N. C. C. Cadets at the time of 
seleetion to Commissioned ranks. 
(6) ] 

That the demand under the head 
Ministry of Defence be reduced to Re. 1. 

[ No provision for flight training for 
N. C. C. (7)] 

That the demand under the head 
Ministry of Defence be reduced to Re. 1. 

[ Poor Defence Intelligence Service. 
(8) ] 

That the· demand under the head 
Ministry of Defence be reduced to Re. 1. 

[ Failure on the part of the Govern-
ment in not equipping the Defence 
Intelligence Service with latest instru-
ments. (9) ] 

That the demand under the head 
Ministry of Defence ~ reduced to Re. 1. 

[ Failure on the part of the Govern-
ment to check the Pakistan spy ring 
in Defence Departments and factories. 
(10) ] 

That the demand under the head 
Ministry of Defence be reduced to Re. 1. 

[ Failure on the part of the Govern 
meat to check the Chinese spy rioa in 
Defence Departments and factories. 
(11) ] 

That the demand under the head 
Ministry of Defence be reduced to Re. 1. 

[ Failure to check the rebel Naps 
from crossing the eastern border. 
(12) ] 

That the demand under the head 
Ministry of Defence be reduced to Re. 1. 

[Failure to produce Nuclear wea-
poDS. (13») 
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That the demend under the head 
, Ministry of Defence be reduced to Re. 1. 

[ Failure in production of HydrOSen 
bomb and its anti bomb. (14) 1 

That the demand under the head 
Ministry of Defence be reduced to Re. I. 

[ Failure on the part of the Govern-
ment in not following a tooth for a 
tooth and a nail for a nail policy 
towards the enemies. (IS) ] 

That the demand under the head 
Ministry of Defence be reduced to Re. I. 

[ DePendence on foreip arms aid. 
(16) ] 

That the demand under the head 
Ministry of Defence be reduced to Re. 1. 

[ Failure on the part of the Govern-
ment for not setting up more ord-
nance factories in the country. (17) ] 

That the demand under the head 
Ministry of Defence be reduced to Re. I. 

[ Failure on the part of the Govern-
ment in not taking proper and due 
action apinst the Chines for contruct-
ing Lhasa-Kathmandu military road. 
(18) 1 

. That the demand under the head 
Ministry of Defence be reduced to Re. 1. 

[ Failure on the part of the Govern-
ment for not connecting the national 
hishways in North and Eastern Zones 
with Defence headquarters. (19) ] 

That the demand under the head 
Ministry of Defence be reduced to Re. 1. 

[Poor conditiODS of military hospitals. 
(20) 1 

That the demand under the head 
Ministry of Defence be reduced to Re. I. 

[FaUure in settina up of military 
hospitals, fully equipped with latest 
instruments and X-Ray plants, at 

all the district headquarters in the 
country. (21) 1 

That the demand under the head 
Ministry of Defence be reduced to Re. 1 

[ Need ,the promotion of Military 
doctors at par with other ranks. (22)] 

That the demand under the head· 
Ministry of Defence be reduced to Re. 1. 

[ Failure on the part of the Govern-
ment in not providing equivalent posts 
to all the released EmerJCDCY Com-
missioned Officers. (23) 1 

That the demand under the head 
Ministry of Defence be reduced to Re. I. 

[Prevailing corruption and favouritism 
in the matter of promotion of J. C. 
Os. (24)] 

That the demand under the head 
Ministry of Defence be reduced to Re. I. 

~ e to make proper arrangments 
for impartinl training to each and 
every recruit in the Army, Navy and 
Air Force. (25) ] 

That the demand under the head 
Ministry of Defeace be reduced to Re. 1. 

[Failure to give compulsory para-
chute training to all the defence penon-
neI. (26)] 

That the demand under the head 
Ministry of Defence be reduced to Re. I. 

[ Disparity in pay and allowances and 
other concessions betWCCJ:l Territorial 
and Regular Army. (27) ] 

That the demand under the head 
Ministry of Defence be reduced to Re. 1. 

[Poor maintenance of Defence coll .. 
in the country (28) ] 

That the demaud under the head 
Ministry of Defence be reduced to Re. 1. 

[FaUure to exmpt the children of 
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deI"_ penoanel studyinl in schools 
and col. from tuition fee. (29) J. 

That the demand under the bead 
Ministry of Defence be reduced to Re. I. 

[ Misuse of national Defelice Fund. 
(30) J 

That the demand under the head 
Ministry of Defence be reduced to Re. I. 

[Failure to uproot corruption pre-
vailinl in tbe Soldiers, Salon and 
Ainnens Boards in the country. (31) J 

That the demand under the bead 
Ministry of Defence be reduced to Re. 1. 

[Need to curtail expenditure on 
oflk:crs IDCSSCS. (32) 1 

That the demand under tbc head 
Ministry of Defence be reduced to Re, 1. 

[ Poor maintenance of military farms 
in tbe country (33)] 

That the demand under the bead 
Ministry of Defence be reduced to Re. 1. 

[ Mal-administration in military farms. 
(34) J 

That the demand under the head 
Ministry of Defence be reduced to Re, 1. 

[ Failure to establish morc shipyards 
in the country. (3S) ] 

That the demand under the head 
Ministry of Defence be reduced to Re. I, 

[ Failure to build more warships in 
the country (36) ] 

That tbc DCIIUIIId under the bead 
Ministry of Defence be reduced to Re. 1. 

[Failure to build submarines and 
tropcdoes in the country. (37)J 

That the demand under the bead 
Miaistry of Defence be reduced to Re. 1. 

[Need to increuc the number of 
fteets in IDdian Navy (38) ] 

That the demand under the head 
Ministry of Defence he reduced to Re. 1 

[ Dependence countries for purehasilll 
of ships and warships. (39) J 

That the demand under the head 
Ministry of Defence be reduced to Re. 1. 

[ High expenditure in U. K. (40) ] 

That the demand under the head 
Ministry of Defence be reduced to Re. 1. 

[ Need for the expansion of H.A.L. 
ICanpur. (41) J 

That the demand under the head 
Ministry of Defence be reduced to Re. 1. 

[Need for the apansioo of H. A. L. 
Banplore. (42) ] 

That the demand under the head 
Ministry of Defence he reduced to Ile,l. 

[Need to manufacture all types of 
ain:raft required for the Air Force, 
in the country. (43)] 

That tbe demand under the head 
Ministry of Defence be reduced to Ile.l. 

[Manufacture of Mip in the country. 
(44) ] 

That the demand unber the bead 
Ministry of Defence he reduced to Ile. I. 

[ Need for conducting more Dcfeoce 
exhibition in tbc country. (4S)] 

That the demand under tbe head 
Ministry of Defence be reduced to Ile. I. 

[ManufacturiDa of more power 
radars in the COIIDtry. (46)J 

That the demand under the head 
Ministry of Defence be reduced to Re. I. 

[ Need for provision of better equip-
ment and facilities to the penounel 
posted in forward areas. (47)J 

That the demand under tbc head 
Ministry of Defence be rcdueed to Re. 1. 
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[ Need to raise the mountain army 
to face the Chinese cha\1CIIIC. (48») 

That the demand under the head 
Ministry of Defence be reduced to Re. I. 

[Need to raise Guerilla Army. (49)] 

That the demand under the head 
Ministry of Defeace be reduced to Re. 1. 

[ Need for use of dop in the army 
to locate the eomy positions. (SO» 

That the demand under the head 
Ministry of Defence be reduced to Re. 1. 

[Failure to check and uproot the 
Pakistan spy riDa in ordanance 
factories (SI) ) 

That the demand under the head 
Ministry of Defeace be reduced to Re. I. 

[ Failure to check Chinese spy riDa 
in ordanance factories in the llOuntry. 
(S2) ) 

That the demand under the head 
Ministry of Defeace be reduced to Re •. 1. 

[ Need to brina about improvements 
in the manufacture of Gnat h~ 
aircraft •. (53)) 

That the demand under the head 
Ministry of Defence be reduced to Re.l. 

[ Manufacture of Jet and Supcnonic 
enaines in the country. (54) ] 

That the demand under the head 
Ministry of Defeace be reduced to Re.!. 

[ Need to hiin. about more improve-
ments in Vijayanta Tanks and to 
make it more powerful. (5S) ] 

That the demand under the head 
Ministry of Defence be reduced to Re.1. 

[Manufacture of helillOpters in the 
llOuntry. (56») 

That the demand under the head 
Ministry of Defence be reduced to Re.l. 

[Nationalisation of all the_ 
public undertakiDas manufacturina 
arms and ammunitions for the army. 
(57) 

That the demand under the head 
Ministry of Defence be reduced to Re.1. 

[ Poor production of tanks. (58) ] 

That the demand under the head 
Ministry of Defence be reduced to Re.I. 

[ Need to construct all the airforce 
aerodromes underaround (59) ] 

That the demand under the head 
Ministry of Defence he reduced to Re.l. 

[Poor show of military straJath on 
Republic Day Parades. (60)] 

That the demand under the head 
Ministry of Defence he reduced to Re.l. 

[ Favourtism in the ~ of promo-
tion to hiaher ranks. (61)] 

"That the demand under the head 
Ministry of Defence he redUced to Re.1. 

[ Equal pay for equivalent ranks in 
all the three Winp of Defence Forces. 
(62) ] 

SHRI GANESH GHOSH ; (Calcutta 
South) I bel to move ;-

"That the demand under the head 
Ministry of Defence he reduced to 
Re.l-." 

[ Profiteeriaa by bis business· houses 
in India from defence orders. (63) ] 

"That the demand under the head 
Ministry of Defence he reduced to 
Re. I· ... 

[ Undemocrotic and anti-people 
policy in the ~ of defence of 
the llOuntry. (64) ] 

"That the demand under the head 
Ministry of Defence be reduced to 
Re.I/-.'· 
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[ Lack of precaution against leaking 
out army secrets to foreilPl agelK:ies 
by certain officials. (65) ] 

"That the demand under tbe head 
Ministry of Defence be reduced to 
Re. 1 •. " 

[Use of Territorial Army against 
democratic movements (66) 1 

''That the demand under tbe bead 
Ministry of Defence be reduced to 
Re. 1 •. " 

[ Favouritism prevailing in the N.C.C 
(67) ] 

"Tbat tbe demand under tbe head 
Ministry of Defence be reduced to 
Re. 1 ." 

[ Demobilisation of qualified person-
nel of the Emergency Commission 
without providing alternative suitable 
jobs. (68) 1 

"That the demand under the bead 
Ministry of Defence be reduced to 
Re. 1 .... 

[Ban imposed on circulation of 
several progressive journals and 
publications in tbe Army, Navy and 
Air Force. (69) ] 

"That tbe demand under tbe bead 
Ministry of Defence be reduced to 
Re. I .... 

[ Failure to abolish contract system 
in Defence Establishments. (71) 

"That the demand under the bead 
Ministry of Defence be reduced to 
Re. 1 .... 

[ Failure to reduce disparity between 
the facilities and benefits given to 
jawans and the army officials. (72) 

"That the demand under tbe bead 
Ministry of Defence be reduced to 
Re.l-... 

[Failure to take steps against 
defeace officials keeping contact witb 
the C.I.A. (73) 1 

"That the demand under tbe head 
Ministry of Defence be reduced to 
Re.l/-." 

[Victimisation of defence employees-
for participating in tbe one day token 
strike on 19tb September, 1968. (14) 1 

"That the demand under the head 
Ministry of Defenee be reduced to 
Re. 1/ " 

[ Failure to curtail defence expenditure 
whicb is affecting tbe economic 
development of tbe country. (15) 1 

"That tbe demand under the bead 
ministry of Defence be reduced to 
Re.I/-." 

[ Failure to publish Henderson Com-
mittee's Report regarding the NEFA 
debacle despite repeated public 
demand (16) 1 

"That tbe demand under tbe bead 
Ministry of Defence be reduced to 
Re.1/-." 

[Discrimination shown by tbe 
Defence Department in providing jobs 
to pepole of different States in the 
defence department. (11) 1. 

SHRI MAHANT DIGVIJAI NATH : 
I beg to move:-

"That the demand under the bead 
Ministry of Defence be reduced by 
Rs.100/-." 

[Lack of proper arrangements in 
Military Hospitals. (92) 1. 

"Thai Ibe demand under the head 
Ministry of Defence be reduced by 
Rs.IOO/-." 

[ Supply of poor diel to the patients 
in Military Hospitala. (93) 1. 

''That tbe demand under the bead 
Ministry of Defence be reduced by 
Rs. 100;-." 

[ Unsatisfactory and nol upto the 
MarkinS workins and trainina of 
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mountainceriDa Institute, Darjeeliq. 
(94) ]. 

"That the demand under the head 
Ministry of Defence be reduced by lls. 
100/_." 

[Poor performance and trainiDa at 
Mountaincerin& Institute, Uttar Kasbi 
(9S) ]. 

"That the demand under the bead 
Ministry of Defenl:e be redul:ed by 
Rs.l00,'-." 

[ Need to establish a Mountaineerin& 
Institute at Gorakhpur. (96) 1 

''That the demand under the head 
Ministry of Defence be reduced by 
R •. l00/-." 

[ Poslina of military by rotation in 
forward _ particularly in North-
Eastern rqions. (97) ]. 

''That the demand under the head 
Ministry of Defencc be reduced by 
Rs.l00/-." 

[ Need for more Naval excrciIes with 
the help of friendly countries. (98) ]. 

''That the demand under the head 
ministry of Defencc be redul:ed by 
RI, 100/-." 

[ Need to have more excrciIes of the 
Ai r Force. (99) ]. 

''That the demand under the head 
Ministry of Defence be reduced by 
lls.IOO/-." 

[Need to provide more military 
exerciaes for the Anny. (100)]. 

''That the demand UDder the bead 
Ministry of Defence be reduced by 
lls.IOO/-." 

[ Failure on the part of the OOyerD-
meDt for not living preference to 
martia\ _ at the time of lelec:tion 
in defence forces (101) ]. 

"'lbat the demend uDder the head 
Miaistry of Defence be reeuced by 
lls.I00/-." 

[ Need In take steps to maintain hiJh 
mOl'll1 of military. (102) 1. 

"That thc demand undcr the head 
Ministry of Defcnc:e be reduced by 
R.s. 100/-." 

[Manufacture of conYCDtional weapons 
in the country. (103)]. 

''That the demand under the head 
MinistIy of Defencc be reduced by 
Rs.l00-." 

[Fulurc in manuCacturiDa powerful 
around-to-air guided missiles. (104) ]. 

"That the demand UDder the head 
Ministry of DefCIk'e be reduced by 
lls. 100/-." 

[ Need to manufacture powerCui air-to 
air guided missiles.(IOS) ]. 

That tbe demeDd under the head 
Ministry oC Defencc by rcnuced by 
RI.lOO. 

[ Need to manufaclure powerful air-
to-around guided misseea (106)] 

That the demand under the head 
Ministry of Defencc be reduced by 
Rs.l00. 

[Need to manufacture 1IDderp'ound 
missiles (107)] 

That the demand under the head 
Ministry of Defencc by reduced by 
Rs.l00 

[ Need to have own air UIIIbIella 
apinst any foreip allad!: (108) ] 

SHRl OHNESH OAOSH : I bea to 
move : 

That the demand under the head 
Ministry of Defeace be reduced by 
Rs.l00. 
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[Need to illCl'ellSe beDe6ts for the 
retired Army Jawans and disabled 
persons (109) 1 

That the demand under the head 
Ministry of Defence be reduced by 
RI.IOO. 

[Need to increase travellins allowances 
for jawans (110) 1 

That the demand under the head 
ministry of Defence be reduced by 
RI.lOO. 

[Inadequacy of family quarters in 
the Army, Navy and Air Fon:e 
establishments for the jawans and 
lower cadres in the Defence forces 
(111) ] 

That demand under the head Ministry 
. of Defence be reduced by RI. 100. 

[ Need to· improve madicaJ facilities 
in the Army Hospitals (112) 1 

That the demand under the head 
Ministry of Defence by reduced by 
1.5.100. 

[ Secret relatioas maintained by Army 
officials with reactiouary political 
parties (113) ] 

'I1Iat the demand under the head 
Ministry of Defence be reduced by 
RI.lOO. 

[ Need for appointment or Pay Com· 
mission for /Willi hishcr saIariea for 
jawans and lower cadres in the 
Def_ Departments (114) 1 
That the demand under ·the head 

Ministry of Defence be redueed by 
as. 100. 

[ Bureaucntism prevailinl in the 
Defence Department (lIS) 1 
That the demand under the head 

Ministry of Defence be reduced by 
Rs.IOO. 

[Failure to mark India seIf·reliant in 
the matter of defence production 
(116) ] . 

SHR.I LOBO PIlABHU (Udikl) : lIq to I 
move : 

That the demand under the hea$I 
Defence Services, Eft'ecti_ Army be 
reduced by Rs. 100. 

[ Expenditure of RI. O. 84 Jakhs on 
monorail in Ordnance factory since 
1955, whiCh has not been brought so 
far into use (125) 1 

That the demand under the head 
Defence Services, Effecti_ Army be 
reduced by as. 100. 

[Expendditure on e:xpansion of 
Ordnance Factory to manufacture 
tail units in a capacity of 4800 units, 
the production was 240 in 1964-65 and 
967 in 1968-67 (126) ) 

That the demand under the head 
Defence Services, Efl'ective·Army be 
reduced by as. 100 

[ Manufacture of same stores in two 
dilferent factories:in one of "hich there 
was an extra cost 'of Rs. 6. 6 lakhs in 
1965 (127) 1 

That the demand under the bead 
Defence Services, Efrecti_Army be 
reduced by Rs. 100 

[Manufacture of certain stores In 
Ordnance factories which accordiDg 
to audit were available in the market 
at its. 8.78 laths less (128) ] 

That the demand under the head 
Defence Services, Effective-Army be 
reduced by as. 100 

[ A voidable rejection which totalled 
RI. 42. 45 Jakhs in 1M Ordnance 
factories (129) ] 

That the demand under the head 
··Defence Services, EfFecti_Army be 
redueed by Rs. 100. 

[ Backlog of incomplete orders which 
totalled Rs. 25.4 crores iu 1965·66, 
involving cancellation costinI as. 
1.50 crores due to abseace check 
on feasibility of productiOD (130) ] 
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That the demand under head Defmce 
Services, Effective-Army he reduced by 

'RI.l00. 

[ Rs. 6.S lakhs spent on I1IOOriDg gear 
which is lyiDl idle since 1964 as the 
mooring berth was given up (131) ] 

That the demaDcl under the head 
Defence Services, Effective-Army be 
reduced by Rs. 100. 

[ RI. 1.S2 lakhs spellt on line of type 
replacement for aircraft. which was 
found unnecessary leading to cancella-
ation of the contract with compeD-
satioD (132) ] 

That the demand uDder the head 
Defence Services, Effective-Army be 
reduced by RI. 100. 

[RI. O. S9 lakhs SpeIIt OD Hit 
indicators by tbe Army even after 
they had been fouDe! unsuitable by tbe 
Navy and Air Force (133]] 

That the demand uDder tbe head 
DefcDce Services, Effective-Arm be re-
duced by Rs. 100 

[ RI. 37.15 lakbs value of stores laDded 
in respect of which on cia im was 

.. made (134) ] 

That the demand under the bead 
Defence Services, Effective-Army be 
reduced by RI. 100. 

[ Rs. 1.08 lakhs cost of heliCOpter aDd 
RI. 2.19 lakhs cost of two aero 
eJItIines rendered unusable without 
proper storage (13S) ] 

That the demand under tbe bead 
Defence Services, Effective-Army be 
reduced by Rs. 100. 

[RI. 63.16 crores worth of stores 
condemned as obsolete in 1966 of 
which only RI. 4. 68 crorcs have beeD 
sold (136)] 

That the demand UDder the head 
Defence-Services, Effective-Army be 
reduced by RI. 100. 

[ Excessive purchaseof DeW vehicles 
wheD 617 ODe tOD trucks, 4066 jeeps 
and 1,6.50 motor-cycles are beld 
beyond autborisation (137) ] 

That the demand under the head 
Defence-Services, Effective-Army be 
reduced by .Rs. 100. 

[ Rs. 1\ .19 lacks spent on 8 overhead 
reservoirs for which there is DO use 
(138) ] 

That the demand under tbe bead 
Defence-Services, Effective-Army be 
reduced by RI. 100 

[ Rs. 101 lakhs spent OD a subsidiary 
AmmunitioD depot since 1963 witbout 
it heiDI still ready while the ammuni-
tion is lyiDl UDder tents (139) ] 

That the demand under the head 
Defence-Services, Effective-Army be 
reduced by Rs. 100 

[ RI. II lakhs paid to surplus drivers 
wbile private trae5port of RI. 19.0S 
lakbs was employed from failure of 
assigDiDa vebicles (140) ] 

SHRI BHOGENDRA JHA (Jainagar) : 
I bsa to move : 

That the demand UDder the bead 
MiDistry or Derence be reduced to 
RI.l 

[ Failure to make arraDaementS for 
a· common mess for JaWaDS and 
oIIicers (IS3) ] 

That tbe demand under tbe bead 
Ministry of Defence be reduced to 
Re. I 

[ failure to appoint representatives of 
Jawans on Court Martial (154) ] 

That that the demaDd under tbe head 
MinistrY of Defence be reduced to 
Re.l 

[ Failure to make tbe country com-
pletely self-reliant in the matter of 
armaments (ISS)] 
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That the demaDd UDder the bead 
MiDistry of Defence be reduced" to 
Re.l. 

[Failure to reserw the quota of 
promotion for JaWIIIIS as 0fIiI:ers at a 
minimum of fifty per cent. (156) 1 

That the demand under the head 
Ministry of Defence by reduced to 

, Re. 1. 

[Failure to increase suitably the 
pensions of retired army personnel. 
(157) 1 

Thai the demand under the head 
Ministry of Defence be reduced to 
Re. J. 

[Failure to provide proper education 
to the cbildren of JaWIIIIS. 
(158) 1 

That the demand under the head 
Ministry of DefelIce be reduced to 
Re. I. 

[Failure tbe make provision for 
democratic, social and secular education 
for the JaWIIIIS and OfIicers. (159) 1 

That tbe demand under the liead 
ministry of Defence be reduced to 
Re. I. 

[Failure 10 live preference to the 
people havina belief in democracy, 
socialism and secularism in the 
direct recruitment of JaW1lDll and 
0fIicers. (160) 1 

That the demand under the head 
Ministry of Defence be reduced to 
Re.l. 

[Failure to eft"ect the -.ry 
increase in the pay aJid allowances of 
Jawans. (161) 1 

That the demand under the head 
Ministry of Defence be reduced to 
Re,l. 

[ Failure to ameni the discriminatory 
rules of dilc:ipJine and punishment in 

respect of the same type of offences 
committed by the Jawans and 0fIicers. 
(162) 1 

SHiU SHINKRE (Panjim): I bei 
to move:-

That the demand under the head 
MiDistry of Defence be reduced to 
Re. 1. 

[ Failure to check growing partiality 
and provincialism in tbe recruitment 
of army persomael. (163) 1 

that tbe demand under the head 
Ministry of Defence he reduced to 
Re. 1. 

[ Need to make proper use of natural 
resources add aeoaraphical coaditions 
in the country for the training of all 
the three winp of the defence forces. 
(164) 1 

That the demand under the head 
Ministry of Defence be reduced by 
Rs.IOO. 

[Need to start a Military Academy in 
Goa taking into consideration the 
climate and aeoaraPhical features there. 
(165) 1 

That the demand under the head 
Ministry of Defence heaeduced by 
Rs· 100. 

[Need to transform Goa into a 
Centre for the training of Army, 
Navy and Air Fo ceo (166) 1 

That tbe demand under the head 
Ministry of Defence be reduced by 
Rs. 100. 

[Need to establish one Nawl 
Doekyard for lhe conslruction of ships 
for the Navy. (167) 1 

That the demand under the head 
Ministry of Defence be reduced by 
Rs. 100. 

[Need to expand and provide the 
port of Marmaaoa wilh all rhe modem 
sophisticated apparatus. (168) 1 
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That the demand under the head 
"Ministry of Defence be reduced by 
.RlI.l00. 

[Need to traDsfer the Naw) Base 
from Bombay to Goa. (169) ] 

That the deD\lllld under the head 
Ministry of Defence be reduced by 
RI.l00. 

[ Need to tranlCer the Air Base from 
Santa Cruz Bombay to Goa in view of 
the vilnerability of the former base, 

; from Pakistan. (170) ] 

lbat the demand under the head 
Ministry of Defence be reduced by 
Its. 100. 

[Need to eltablish an Ordnance 
Factory in Goa. (171) ] 

lbat the demand under the head 
Ministry of Defence be reduced by 
RI.lOO. 

[ Need to CllpBIld the Naftl Station 
.. I. N. S. Hansa" and transform it 
into Naw) Base of the Westem 
Fleet. (172) ] 

SHRI S. M. BANERJEE (lCanpur): 
1 baa to Move:-

lbat the demand under the head 
Miuistry of Defence be lICluced by 
Ill. 100. 

[ Question or reachins a atate of self-
suffic:icncy in the matter or Defence 
Production. (173) ] 

That the demand under the head 
Ministry of Defence be reduced by 
Re.l00. 

[Steppins up of production in 
Ordnance Factories. (174) ] 

That the demand under the head 
Mintstry of Defence be reduced by 
RI.l00. 

[ Oil loadinS of IOnIC work-load in 
farm of private sector. (17S) ] 

That the demand under the head 
Ministry of Defence be reduced by 
Rs.l00. 

[Workilll of H.A.L. at JIanpIore 
and other places. (176)] 

That the demand under the head 
Ministry of Defence be reduced be 
Rs. 100. 

[Working or Garden Reach Workshop 
and Mupon Dock. (177)] 

That the demand under the head 
Ministry of Defeuee be reduced by 
RI. 100. 

[ Adverse efFect or Government orders, 
merser of D.A. in pay on catesories 
of employees with particular reference 
to employees workiDs in Defence 
Establishment in Ichapore (West 
Bengal). (178) ] 

That the demand under the head 
Ministry of Defence be reduced by 
RI. 100. 

[Failure of the aoWmment to 
reinstate those emPloyees who were 
discharged or suspended on account 
of takiDs part in 19th Septembar, 
1968 strike (179) ] 

Tbat the demand under the head 
Ministry of Defence be reduced by RI. 
100. 

[Failure of the Gownment to reiD-
state workers cliscllaqped under 
Pre.idential orders. (180)] 

That the demand under the head 
Ministry of Defence be reduced by 
RI.l00. 

Failure of the Government to reiD-
state victimised employees clischaraed 
for Trade Union activities. (181) ] 

That the demand under the head 
Ministry of Defence be reduced by 
Rs;IOO. 

[ Failure of the Government to pro-
vide equivalent jobs to di&<:barsed 
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Emersency Commissioned OfIicen. 
(182) ] 

That the demand under the head 
Ministry or Defence be reduced by 
Rs.IOO. 

[ Shortage of work-load in clothing 
factories. (1 ~3  ] 

That the demand under the head 
Ministry of Defence be reduced by 
Rs.IOO. 

[Fall in wages of piece workers in 
Ordnance Factories. (184) ] 

That the demand under the head 
Ministry of Defence be reduced by 
lb. 100. 

[ Failure of the Government to cons-
truct adequate number of quarten 
for other ranks and civilian employees 
in Defence establishments. (18S) ] 

That the demand under the head 
Ministry of Derence be reduced by 
Rs.IOO. 

[Introduction of Bonus Act for 
Defence worken. (186) ] 

That the demand under the head 
Ministry of Defence be reduced by 
Rs.IOO. 

[ Shifting of Equipment unit under 
D.G.O.F. from Calcutta to Kanpur. 
(187) ] 

That the demand under the head 
Ministry of Derence be reduced by 
Rs.IOO. 

[ Appointment of Wage Board for 
the civilian emploYees in Defence 
estoblishments. 188)] 

That the demand under the head 
Ministry of Defence be reduced by 
RI.IOO. 

[Failure of Government to treat 
the canteen employees as Government 
e ~  (189) ] 

That the demand under tbe head 
Ministry of Defence be reduced by 
Rs.IOO. 

[Brutal firing by D.S.C. Sepoys in 
Gun and Sbell Factory in Cossipore. 
(190) 1 

SHRI OM PRAKASH TV AGI 
(Moradabad) : I bel to move :-

That the demand under the head 
MiniStry of Defenl:e be reduced by 
Rs.100. 

[Failure to take back the Indian 
territory grabbed by Chinese and 
Pakistan. (197) ] 

That the demand under the head 
Ministry of Defence be reduced by 
Rs.100. 

[ Failure to check the entry of Pakis-
tani infiltrators into Kashmir. (198) ] 

That the demand under the head 
Ministry of Defence be reduced by 
Rs.100. 

[ Failure to set up defence posts on 
all Indian Islands. (199)] 

That the demand under the head 
Ministry of Derence be reduced by 
Rs.100. 

[ Failure to strengthen Navy in view 
of possible foreign danger. (200) ] 

That the demand under the head 
Ministry or Defence be reduced by 
Rs.100. 

[ Failure to manuracture Atom Bomb 
in view of the danger of an Atomic 
attack from China. (20\)] 

That the demand under the head 
Ministry of Defence be reduced by 
Rs.IOO. 

[ Failure to fill the vacuum caused as 
a result of withdrawal of British 
military bases from Sinaapore. (202) ] 
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That the demand under the head Mini-
'stry of Defence he reduced by Rs. 100. 

[ Failure to impart compulsory mili-
tary trainiDg to our )'OUII8 men and 
women In view of the hostile postures 
of Pakistan and ChiDa and their 
collusion and military streDgth. (203)] 

. That the demand under the head 
Ministry of Defence he reduced by 
Rs. 100. 

[ Failure to check the entry of 
Chinese trained and armed hostile 
Naps into Napland. (204) ] 

That the demad under the head 
Ministry of Defence he reduced by 
Rs. 100. -

[FaDure to end dependence on 
foreign know-how in respect of 
military hardware. (205) ] 

That the demand under the head 
Ministry of Defence he reduced by 
Rs. 100. 

[FaDure to make the CODDtry self-
dependeDt in Arms and Armaments. 
(206) ] 

That the demand under the head 
Defence Services. Effective-Army he 
reduced by Rs. 100. 

[Failure to provide adequate pay 
and diet to Jawans. (207) ] 

. That the demand under the head 
Defence Services, Effective-Army be 
reduced by Rs. 100. 

[ FaDure to provide suflic:ieutly nutri-
tious diet to vegetarian JawaDS and 
Officers. (208) ] 

That the demand UDder the head 
Defence "Services, Effective-Army he 
reduced by"Rs. 100. 

[ Failure to provide special facilities 
to Army persODDel posted on the 
borders (209) ] 

That the demand under the head 
Defence Services, Effective·Army he 
reduced by Rs. 100. 

[Failure to check corruption and 
pilferage in stores. (210)] 

That the demand UDder the head 
Defence Services, Effective-Army be 
redvced by RI. 100 . 

[ Failure to make intelligence depart-
ment in Armed Forces effective. 
(211) ] 

That the demand UDder the head 
Defence Service, Effective-Navy he re-
duced by Rs. 100. 

[Lack of a stronge Naval base in 
Andaman Nlcohar. (212) ] 

That the demand under the head 
Defence Services, EffectiYe-Air Force be 
reduced by Rs. 100. 

[Laxity in manufacturins aircraft 
engines. (213) ] 

That . the demand under the head 
Defence Services, Effective-Air Force 
he reduced by RI. 100. 

[ Failure to achieve self-sufIicieDey in 
manufacturina aeroplanes. (214) ] 

SHRI S. M. BANERJEE: I bel to 
move :-

That the demand UDder the head Mini-
stry of Defence he reduced by RI. 100. 

[ Off loadinl of some work-load in 
favour of private sector. (231) ] 

MR. CHAIRMAN : The cut motions 
are also before the House. 

DR. D. S. RAJU (Rsjahmundry) : 
Mr. Chairman, while I rise to IUpport 
the Demands of the Defence Ministry 
I would like to make a few obsenations 
and a few lugestions for the serioul 
consideration of the Ministry. 

Defence is Yery complicated subject 
and to contibute in a substantial and 
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important way to defence, we should think 
of our foreign policy also; otherwise, it 
will be unrealistic. 

The essence and aim of our foreign 
policy is to make friends wherever possi-
ble ; to promote our interests, trade and 
otherwise and to see that no foreign country 
makes any aggression on us. If our foreign 

~ had succeeded, naturally there 
would not be any difficulty and any 
necessity for making defence budgets be-
cause we would not have any enemies then. 
Buf we did not succeed and perhaps no 
country e= suceeed in making friends 
with everybody in the world. 

This naturally takes us to the subject 
of pacts. We made pacts with many 
countries, particularly with China and 
Pakistan. Our experience has been very dis-
appointing. The Panch Sheel which we 
made with China had lulled us into a 
false sense of security and that was thS 
reason why we were unprepared in the 
year 1962 when China committed'aggres-
sian. The Chinese aggression has been a 
blessing in disguise, and it has many 
political and military consequences Poli-
tically, we "ere unprepared for it; we 
did not expect it; we put too much trust 
in the Panch Sheel agreement, and that 
was the lesson for us to learn. Militarily 
also, our troops were not equipped, were 
not ready; there were so many deficiencies, 
and that was the e~  for the debacle. 
As I have said, there were many lessons 
for us to learn, and if we could benefit 
by theIl), it would be a great blessing. 
Indeed, we did benefit from this debacle. 
If this had not happened, perhaps, we 
would not have fared well as we did 
when Pakistan attacked us in the year 
1965. I would even go to the . ex-
tent of saying that if we did not profit by 
the experience of Chinese aggression, 
there would have been difficulties for us, 
and I would· not have been surprised if 
Gen. Ayub Khan had pushed us from 
Delhi and sat. in Delhi even temporarily. 
Fortunately, we had an able Defence 
Minister at that time, Shri Y. B. Chavan. 
He did take full advantage of the Chinese 
debacle and rectified many of the defects, 
plugged many of the loopholes and im-
proved the organisation and equipment 
of the arm1' The result was that we 

were able to deal with the Pakistan agg-
ression in the ear 1965. After that, ·our 
presmt Defence Minister, Shri Swaran 
Singh, an equally able person, has further 
improved tbe defence strength of the 
army. 

The strength of the defence of. the 
country depends not only on the armed 
Forces-Army, Navy and Air Force-but 
also, in the prescnt context upon the whole· 
nation. The whole nation forms the base 
of the pyramid. We can say that the 
armed forces form the apex, the warhead, 
of it. 

Effective defence depends not only 
upon the armed forces but also upon our 
industrial resources, our agricultural J'Oo 
sources, the spirit of the nation, and tho 
philosphy of the nation. All these fso-
tors come into operation. There ale 
certain priOrities. The defence budget is 
put down at 3.46 per cent of the gross 
national output. I must confess that 
this is inadequate for the reasons which 
I am going to mention a bit later. We 
have got a big coastal line extending to 
some thousands of. miles and the two 
immediate neighbours Pakistan and China, 
have not ceased tbeir aggressive attitude 
for the last 20 years. They are in the same 
frame of mind as they were 20 years ago. 

As my han. freind has just now said 
and as our Defence Minister has also 
mentioned in the report, Pakistan is 
making frantic efforts to buy equipment 
from almost all the countries in the 
world. Their fighting power has impro-
ved and their armed forces also bave 
improved. Apart from this. the Chinese 
postures are also tbe same. China, we 
must remember, is potentially a great 
country witb about 750 million people; 
culturally and racially they are one 
country, they have one philosophy, i. e., 
Communism, one religion. i. e., commu .. 
nism. They may burst on their seams 
on any day, if not today; a few years 
later ·perhaps, mostly towards South East 
Asia. Now they are engrossed in their 
own internal situation--the Russian border 
incidents and also their Cultural Revolu-
tion, which have diverted their minds, as 
soon as the issues are settled, they may 
turn towards India. 
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Sir, now coming to the Army, as I 

have said our army in the present condi-
tions, in the present set-up of thiuas. I 
feel it is inadequate, How can we garri-
son this big coastline in addition to 
guarding our frontiers? I do understand 
that the modem trends are to have more 
sophisticated equipment and less of the 
Armed forces. That is true. But are 
we adequate in our equipment, sophisti-
cated equipment and latest equipment? 
I do not think we are quite sufficient in 
that respect. Are we very good in the 
transport system? I do not think even 
tbat is perfect. The modern trend is 
improved transportation. There is a 
great revolution in combat mobility, as 
they call it. 

Foot soldiers, animal transport and 
even mechanical transport are getting obso-
lete. Now the trend in the wbole transport 
system is air-lifting, the troops from place 
to place. In a big country like ours air-
lifting is very important and it is very 
economical also in the long run. 
If you I can lift a battalion at a 
particular point of time to the front line, 
it is equal to lifting a Brigade later on. 
Tactically and strategically it is a very 
important step. You can dispense away 
with all this cumbersome wheel and motor 
transportation. Even trains, bridges, 
railway Jines and tracks may be destroyed 
by enemy bombing in which case air trans-
port is the most important avenue for 
siJpport. Besides it was an experience in 
1947 when one battalion which was lifted 
to Srinapr could save the whole situation. 
This is a very important lesson. Even in 
the last War in the Malayan jungles .11 
bridges and animal transport were com-
pletely destroyed. It was the air trans-
port that could supply food, equipment 
and me!erial. Apart from that, I would 
like to mention about the helicopters 
which are a very important element in 
airliftiDg. So far they were derided as 
only sitting ducks. But now the experts 
are Changing their opinion. This has 
become a multi-purpose instrument. They 
could throw bombs and fire rockets, and 
they can lift and carry troops weighing 
upto 25 tons and they are very good. 
They can land on an airstrip in junale 
clearing. 

Now you will be surprised to know 
that the casualties. In the recent War 
which is going on in Vietnam are very low. 
Out of 10,000 sorties only one helicopter 
was lost in spite of heavy ground fire. 
They are very good for transporting 
casualties rilht from the front line to the 
baSe hospitals. Now if you read the 
statistics of World War I, about 10% of 
the wounded people died. In the Second 
World War tbe number of casualties went 
down to S. 

MR. CHAIRMAN: Hon. Member's 
time is up. . 

SHRI NATH PAl (Rajapur): Let 
him speak. He is speakidg well. Once 
in. way we hear such speeches from 
that side. 

15.49 hn. 

[MR. SPEAKER ill 'he ~1  

DR. D. S. RAJU : In Korea the 
casualI)' rate was brougbt down to 2.S %. 
In Vietnam war, where these helicopters 
were used, the casualties rate bas been 
brought down to 1 %. That is the 
importance of helicopters. They are very 
essential for our air force and the patients 
can he immediately transferred from the 
front line to the base hospitals. No 
casualty clearing stations are necessary 
except the front line First Aid stations. 

Then I wish to say something about 
the Navy. Battle-ships, cruisers, and 
de stroyers are getting obsolete. They 
are sitting ducks. They are out-dated. 
Once they were thousht to be masters of 
the sea. But our policy is that we are 
not going to be aggressive. We are not 
goiDg to attack any other country. I 
hope we don't do that in the future. 

We can derend our borders with the 
midget submarines and torpedo boats. 
We can manufacture them with much 
less cost. They are cheap and economi-
cal Bl!d have better manoeuvrability also. 
In respect of the Japanese attack on Pearl 
Harbour only 9 midget submarinea 
completely crippled the eastern American 
fteet stationed at Pearl Harbour. Our 
coast-line can be defened by thee midget 
submarines and torpedo boats. It takes 
years to build the battle ,ship, cruisen 
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and destroyers. Crores and crom of 
rupees have to be speat and it takes also 
years and years to build them. So, these 
midget submarines and torpedo boats can 
be built. 

I am happy that my hon. friend who 
spoke before me spoke about research and 
said that not even 1 per cent of the 
Defence Budsct is spent on research. 
_ch is very important. 

In foreian countries like America or 
Enaland, they are speadill8 much more 
Cor research in respect of Defence. 
It is a question of life and death struate 
for them. But for us, it is a pastime; 
we don't take a serious view of these 
thiDp. 

India has lot very eminent scientists 
like Narlikar's and Khorana '5 and if only 
we could give enoulh encouragement and 
enouah resources, I am sure, we will be 
in a better position compared to foreian 
countries. 

I am happy that when our Minister 
while releasill8 a plane in Banplore said 
that our defence policy is to make our 
country self-sufticient. How can you 
fiaht a major war with borrowed equip-
meats? It has sot inherent difliculties ; 
a number oC complications will come in. 
If a certain part is not available the 
whole machinery CaDDot be used. If a 
screw is missill8 the whole machinery will 
be rendered useless. 

There is one other point which I wish 
to submit. It is the weapons which have 
chanaed the course of history. Durina 
the last war the atom bombs brouaht 
the war to a succeuful end. If these 
bombs were not used, Japan would have 
fouaht the war 2 or 3 years more. They 
had sot a land army oC 4 millions yet. 
Therefore, weapons are very important. 

~ (1Io'm): ~ 
~~ ~ ~ ~~  

~ ~ ~  ~ 
rn: ~ 1,000 IJu. ~  "rn t I 
~ if rli'ronn ~ ;nf{it I 

MR. SPEAKER : The bell is beiDl 
rUIII··· 

Now _there is quorum, He may 
continue. 

DR. D. S. RAJU: Hare I would 
like to· quote what the late Churchill had 
told parliament that if only Hiltler had 
prepared enough VI and V2 rockets and 
started the war, he would have won it in 
six days instead of wasing it for 6 years 
and losing it. This speaks of the impor-
tance oC modern weapons. 

I could quote so many instances from 
military history which highlight the 
importance of weapons. At the time of 
Napolean, one Robert Fulton had cons-
tructed a steamship and presented it to 
Napolean. But Napolean ignored it. 
If had accepted it and made use of the 
new invention, perhaps he would have 
destroyed the British Navy which stood 
between him and world conquest. If 
that had happened, the histopy of England 
would have been different; there would 
have ~  no British Empire perhaps. 

The most important queetion which 
is worrying the country is that of the 
manufacture of the atom bomb. It is a 
very complicated subject. Much can be 
said Cor and against-no doubt about it. 
The whole Parliament should assess .the 
situation and think about it carefully. 

I would like to say one thing. One 
Theodore Taylor, who lint produced the 
atom bomb, has made a statement which 
appeared in the papers that the scientific 
and technical know-how is now common 
knowledge and everybody knows about it ; 
with 10,000 dollers for the materials re-
quired, one could make a bomb in any 
basement workshop. These materials are 
available allover the world, uranium 235 
and plutonium. 

This is a very serious situation. Our 
leaders should take note of it. As to 
whether it is necessory or not is a ditrerent 
thill8. That should be thought out. But. 
it is very cheap to make and many coun-
tries could make the bomb. 

Lastly about civil defence, which is a 
very important thill8. If you do not 
make the bomb, at least let full advantaae 
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be taken of the knowledge available on 
civi I defence to preserve and protect our 
country. We have now palatial buildings 
an over the place. Has it been consi-
dered that there should be at least one 
concrete underground cellar which could 
protect the occupants from falling bombs 
and so on. 

Then what about fire fighting services? 
These are not being made available. 

I would also suggest that there should 
be an altemate seat of Government. 
Delhi is very close to the frontier. We 
cannot put all our eggs in one basket. It 
is only 250 miles from the border. I 
would therefOie request Government to 
take serious note of this and consider 
having another seat of goverment some-
where in Central India. Madhya Pradesh 
or some suitable place. 

Now China is preparing for an atomic 
war. This is evident to most people who 
know. For the last ten years. they are 
burrowing into hills and valleys to hide 
their essential equipment in case of need. 
They are trying to keep their essential 
things. documents and so on in under-
around cellars so that they may be safe 
against atomic bombing. 

n.e lID some important points 
Governmeot should consider. 

SHRI FRANK ANTHONY (Nomi-
nated-Anglo-Indians) The Defence 
Ministry's Report this year has 
aiven us more information than it has 
been the practice to give us in the past. 
But I say this-and I have said it before-
that there is still a dangerous convention 
in this house that is hardening into .. rule 
of keeping this House essentially ignorant 
of the basic reorganisation requirements 
in defence. And the unfortunate part is 
that by keeping this House ignorant. we 
only delude ourselves. Pakistan knows. 
the Americans. with their sophisticated 
intelligence. know the strength of our 
forces. their deployment. our weaponry 
and SO forth. 

16 1Ir1. 
I remember a very senior General 

telling me that on one occasion he was 

playing golf with the American military 
attache and the latter gave information 
about the strength of our armed forces. 
their disposition. the weapons they were 
using. the rate at which we were producing 
and not producing. the lack of standar-
disation and so on. He was amazed. 

From that American. that senior 
General received more information then 
he had ever been aware of. We persist 
in behaving-I say this with respect-more 
or less like adolescents in the matter of 
security. Unfortunately as the hon. lady 
Member along side of me just mentioned 
there has been a tradition in India of the 
civilians. including the legislatores. not 
taking on intelligent. an informed interest 
in matters of defence. Before e ~ 
dence there was the convention-it was 
understandable-on the part of the Go-
vernment to keep its subject people 
ignorant of defenee preparations. I 
should say this that during the second 
world war the National Defence Council 
of which I was a Member was given 
more information than our present 
National Defence Council today of which 
also I am a Member. I say this with 
regret that there is no meaningful 
discussion in our National Defence 
Council. The proceedings are super-
ficial; the information given is equally 
supper·ficial. 

I am sorry that so few Members are here 
today. This house has betroyed the trust 
which it owes to the country. We are 
final custodians of the security of India 
but we have been more and more prepa-
red to surrender our minimum duty to the 
professionals. I do not· say anything 
against prefessionals; they are good 
soldiers and they are paid to be good 
soldiers. But they tend to be conserva-
tive; ihey tend to have their professions 
if not mental arteries hardened along 
conventional lines. As someone rightly 
remarked. war is too dangerous a business 
to be left to the Generals. Over and over 
again we have· seen how events have over 
taken us; in 1962, in Kutch and almost 
in the Indo-Pakistan conllict. but for the 
gallantry of our jawans. our young 
officers and our incomparable pilots what 
would have happened? And the less said 
about our so called intelligence section 
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the better because there has been not only 
a shoddy failure but a shameful failure. 

I feel that the time is lon8 over duo 
when the Members of this House must 
insist on greater participation in metten 
relatin8 to defcnc:e. We want to know 
some hing about what the rcorpnisation, 
if any, is on the top, what in fact arc 
we producio8 and whether we arc 

• standardisins our equipment and how 
we are movin8 toward self suf6cency. 
We want to know whether their 
is any defence stratqy. These arc the 
kinds of thinss we want to know. I 
sincerely ask Members to support my 
request; if we cannot have a Commission 
let us have a high powered Committee 
consisting of some knowlcdseable Members 
of this House. It is a vital matter, be-
cause .of complacency with rcsard to 
defence there is the usual cliche of 
security . which is used as a cloak for 
danscrous secrecy. What happened in 
the sixties? Jawaharlal Nehru cuti_ted 
me violently one day when I said that we 
were utterly unprepared. When I read 
from the American Papers sb.owins that 
the Chinese were preparins to attack in 
Nefa be accused me of heing a neurotic. 
There were the &&me anodyne remark, 
the same complicancy that every thins in 
the defence garden was perfect. We should 
DOW know how utterly unprepared we 
were militarily then; our soldiers lacked 
training and equipment and even ordinary 
clothin8. We know, what happcnd. 
Units taken from Poona and Goa were 
sent; they did not have sufficient number 
of 303 rifles: they had ordinary canvas 
shoes. 

We arc almost in the same position 
today so for as aecracy is conc:emed. 
I concede that we have improved. wastly; 
that was wby our showins was so 
much better in the Indo-Pakistan conflict, 
I am commenting on the attitude of the 
Defence Ministry. Even today they wDl 
DOt release Henderson Brook's report 
which let them down lightly. It was not 
deep; it was not incisive. Even then 
they arc afraid to release it. 

And that is why I feel this House 
must say to the Defencoc Minister : thi, 
aecrecy, this complacency, tbcac anodyDe 

remarks, we arc not prepared to put up 
with these any Ionscr-. . It is the strength 
of an open society to brins it mistakes out 
into the open. I do not say there is not 
a certain security c1cmcat so far as defence. 
is concerned, but we must &rins our basic 
mistakes out into the open and we must 
face them and, above all, we mUit learn 
from them. Do not let us continue to 
behave like an immature nation, lackins 
aelfoQJDfidence. As soon as somebody 
said this has happened in defence. you 
say, "Ob, it a1fects the morale of the 
country, "as if the morale of the country 
consists in painting an ultra roseate pic-
ture. It does not. 

What is happening in America today ? 
The PEUBLO incidents-.You know abaut 
it-it is beins discusaed in full view of 
the public. At one time, I use to defend 
practically every army ofliccr who was 
facins a courtmartial. Now, I have not 
got the time; I am too busy in other 
lepl mafters. But today also, when 
defence personnel arc in trouble, they 
come to me. As it happened, practicaIJy 
in every case, at the appeal stasc, the cases 
of ofIicers who were removed or dismissed 
went tbroush my hands, includins. in the 
appeal stqe, the only aenior ofIiccr who 
was sentenced to imprisonment for cowar-
dice durins the Indo-Pakistan con1lict. 

I recieved information which perhaps 
no Member of this House has ever _n-
some of it was good and some of it was 
bad: and this is what I want the House 
to know. We did extremely well: but 
also we mind our mistake. I want to 
know tbis : who is goins to look at and 
who has looked at our mistakes? If you 
have read Russel Brines he has told us 
i:I his book OJI the Indo-Pakistan conflict 
that Ayub Khan, after the conflict, 
retired 11 Generals and 39 Colonels from 
the Pakistan army because they failed. 
As far as I could make out from the 
records I have gone tbroush in my pr0-
fessional capacity, we retired three Mlijor-
Generals, about 10 Brisadiers and about 
2S Lt. Cols. It requires an invcstiption-
not for the purpoae of witcb-huntins. I 
want to know wby. I want to know why, 
for instance, so many of our Bripdiers 
were found wanting. Yos, I can under-
stand in times of battle people with aood 
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records are found wantillll even in the 
best regulated armies. But why were 
so many of those Brigadiers found wan-
ting and removed from command ? Some 

• bad ftI'Y good records: they bad been 
Brigadiers Geoeral (stafi}-a crucial appoi-
otment. They had beeo tbrouah staff 
college; they have attcoded the National 
Defeoce Coli.. Some of them uoclOu-
btedly were properly removed. but I can-
DOt help feeling that some of them were 
made SQlpeaoats. Tbey were made scape-
goats. DOt ooly the Brigadiers but the LL 
Cola. because of the ior:ompeteoce of the 
Divisiooal Commanders, of the Generals 
at the top. Why was it that Il-Corps 
did Dot do as well as they should have 
done ? From the records I have seen. they 
could have and should have done better 
than they did. Five out of II Brigadiers io 
Il-Corps were fouod wanting. 

I am open to correction: from the 
records I would say that DO less than oioe 
of our battalions-io Il-Corps-broke. 
I agree that io the best armies. ",giments 
break iocludilll the British Army. when a 
lot of them broke and ran in Burma. 
Gallipoli and places like that. But in ooe 
case tbat I went through. they broke DOt 
because the men were really wanting-it 
was a battalion with a fine records-but 
the recruits were new. They had received 
no collective training ; they bad not even 
been trained to use their 3O-Brownings. 
They had not eveo seen our own tanks I 
UDder those conditions. any regiment any-
where in the world would have broken. 
Wheo the Pattoos came at them, with 
their llIOC).yard guns. they broke. I want 
to bave a Committee, with Members of 
this House associated, to look into this: 
why some of our "'liments broke and 
why so many of' our Brigadiers were 
fouod wantina. 

From wbat I CBD see. many of our 
GeoeraJs were incompetent ; they had no 
capacity to co-ordlnate ; they lacked mi-
Iieoce. They had DO capacity to plan 
tactics. and, like Krishna Meooo, they 
started ioterfering with the local comman-
den. with the result that many of the 
local cOlllPl8Dders failed. and they 
"ere made scapegoats. As I said. we 
made these mistake •• 

Then while some of the Brigadiers 
were undoubtedly made scapegoats, others 
who were palpable failu",s because they 
knew tbe Generals above them were deco-
rated. In ODe case that I went into. the 
conflict was between the senior officer who 
was court-martiaIled for cowardice and 
the Brigadier, and the reply of the senior 
officer was. "If I am a coward. then this 
Brigadier is the greatest coward that the 
Indian Army has ever produced." Two of • 
the three battalions under him broke ooly 
because he panicked. That geotlemao 
was mentioned in despatches. I won't 
mention the names. I am mentioning 
this to show how uofairly decorations 
were given. and how people who were 
failures, were decorated. aud how reople 
who did DOt fail' were made SC8peaoatS. 
I may mention one II8Dle io this brigade; 
you may know it: the third battalioo-

• the Jats with their commanding officer • 
Lt.-Col. Desmond Hayde inscribed in 
blood aad valour"-the epic of Dograi. He 
is aD Anglo-Iodian; I have never seen him. 
But as a senior General told me. here was 
probably the greatest epic of the cooflict; 
here was a galIant battalion. with 33 per 
cent casualties. led by this gallant officer. 
But he did not get a decoration for 
Dograi. Who gets the decoration 1 That is 
the irooy of it. The Divisiooal Commander 
who was sitting 2' miles away in the 
Kbasa distdlery--I do not say he was parti-
cipating in the amenities of the Khasa 
distillery---be got the Mahavir Chakra for 
being 25 miles away. But the BattiUion 
Commaoder who lead his men through a 
bail of fire and of death got DO decoration. 
He got the Mahavir Cbakra for galantry 
in a previous action. 

What I am afraid of is this. During 
the war. I quite uoderstaDd you cannot 
advertise these things, because it may 
demoralise our people. But we are far 
away enough DOW to take a hard. objec-
tive lOOk. at what happend durin. the 
lDdo-Pak war. Many of the Generals you 
dacorated undoubtedly deserved "it. but 
the army knows that several of your 
Generals who were comp1otely incompe-
tent. We got a glimpse in NEFA not 
ooly of the incompetence. but worse of 
some of our senior Commande,.. That 
was the time wheQ Krishna Meooo was 
fillioa· the army with his fovourites at the 
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top. But in the Indo-Pak conflict also 
several of our Generals fail. I want to 
know why they failed. why our Brigadiers 
failed and why so many of our regiments 
made a poor show. Ayub Khan was at 
least a soldier. He took a hard look and 
removed II Generals. But who is there 
ia India to take a hard look 1 The Defence 
Minister will probably say. "You are 
casting aspersions on the army." Is he 

"going to get tbe Gererals to take a hard 
look 1 I cannot giVe information of cases 
which I am conducting in the higher cou-
rts at the moment. But as one' judae 
remarked. did you expect this from Gene-
rals 1 Are you going to expect some 
of these Generals to take a hard look '1 
They have wasted interest in white-washing 
their own incompetence-some of them. 
not all. The time is long overdue and 
we must have some kind of committee 
consisting of members of this House to 
go into this matter. 

There is need for minimum reorgaDi-
sation. I agree that conditions in India 
are such that we arc not able to organise 
our forces on the Canadian pattern. They 
have not got an army. Navy and Air 
Force. They have got a single armed 
force. In India. we have inherited the Bri-
tish tradition of different arms with an 
almost jealous resistance on their separate 
identities. Even in Britain. there has been 
a minimum of re-organisation. 

The Defence Miniter will say, we have 
got tbe Chiefs of Stall' Committee. It is 
a nomiDaI committee. There is nothing 
like what they have got in Britain or 
America. 

It is all right if your chief of Army 
Stall' is good. We are continuing the 
tradition of the British CommancIeI'-in-
Chief and we repose in his person absolute 
and uninhibited authority. But he has 
no command. The Defence Minister will 
say. be is assisted by the Vic:e-Chief of 
Stall' and PriDcipal Stall' 0fIicers. I am 
open to correction. He writes confiden-
tials. How are they going to act as equals 
so far as he is concerned 1 As far as I 
am aware. in Britain and America, the 
person who corresponds to our Cbief of 
Army Stall' is a senior among equals. If 
we have an inept Chief of Stall'. as we bad 

when Krishna Menon was appointing his 
favourities. we face disaster. We have no 
in-built protection. as the British and 
American systems provide. If we have an 
in:pt Chi.f of Army staft'. there is nobody 
to set it right. But if we bave the system that 
you have in Britain and America you will 
bave the other senior general in that 
Committee asserting themselves and pre-
venting a disaster overtaking tbe country. 

It is bad-I am not pointing a finBer 
at any; I think the new Chief of Army 
Stall' comes to it with a first-class outstan-
ding record. but I am talking in terms of 
principle-to allow the Cbief of Army 
Staff to have the tremendous authority 
of Commander-in-Chief because it leads 
to arbitrariness on the one hand and at 
least the possibility of nepotism on Ibe 
other. If he is weak. as the Chief of 
Army Staff was weak at a certain time 
then he becomes a creature of the Defence 
Minister and you get a Defence Minister 
like Krishna Mennon interfering right 
down to Ueutenant Colonel level. 
I do not wnnt the Defence Mininster to' 
raise his hands in horror and say. wby 
are you making these allegations. I canaot 
even tell him. I addressed. not so long 
ago. a whole set of senior officers. They 
told me frankly that there is a conside-
rable amount of resentment about the way 
promotions are dODe in Ibe services. I 
am not talking only of army but also of 
the Air Force. Increasing complaints from 
the Air force have heen received of people 
who were condemned as junior ollic:cn 
but have now got senior post. Many, of 
their appointments smack obviously of 
communalism. These are things that are 
being talkad about by the service people 
themselves. I would ask the Defence 
Minister to have a close look at 
tbis. 

Khcra-those of us wbo have read 
his book will remember, said in 
bis book that Ibere is no matrix 
of integration in the Indian Army; 
there is compartmentalisation and 
proliferation of Agencies with the result 
of iocreasing proliferation of expenditure. 
I am not against the career prospects of 
the ofIIcers being improved. You may 
have more Lieutenant Generals if you like. 
but what I object to is this definite opera-
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tion of Parkinson's lay' in our army. We 
have a weakness in our country for 
empire-building. They demand linguistic 
States so that there could be more Chief 
Ministers with their courts of Minisiers. 
Now you have the demand for Telengaoa. 
The whole process is due to the weakn:ss 
for empire-building. In the army today 
we have this growing weakness of growing 
private empires established, especial\y in 
the aociIlary services like the EME and 
Ordnance establishments and also the Sig-
nals. They immediately acquire vastcd 
interest in swelling their strength so that 
they can have more officers of higher rank. 
I do not want to be misunderstood. I only' 
say that this has to be looked into. I do 
not want any of the career prospects to 
be interfered with. 

Take the case of the EME, Senior 
generals in the Indo-Pakistan fight told me, 
why have'an EME unit attached to each 
brigade, why don't you have a short of 
an EME base and you know where they 
wiIl be needed. It would immediat"ly 
eliminate huge unnecessary expenditure 
and also cut down expenditure. It would 
also increase the fighting effectiveness of 
our forces. 

Sir, one of the first priorities for re-
organisation is a so called inteUigence 
system. I know the defence Minister will 
say that there is a certain amount of coor-
dination. It is only a ritual. As far as 
I hear-agaio I am open to correction-
each arm has its own inteUigence section-
Army, Navy and Air Force-and I think 
they are presided over by a person more or 
less of the rank of a Joint Secretary. But 
theree is no coordination and we know 
there is no real inlegration. We know how 
objectly the failed in NEFA. They did 
not even know that the maps issued to 
the army showed routes which were non-
existanl. What happened in Ichbogil 
Canal in the Lahore Sector? We did not 
even know that IchhogiIl Canal was a 
tremendous fortification and the whole 
area tbere was virtually a Maginot line. 
That is aoother matter. Were our casual-
ties of about 400 efficers and 10,000 jawans 
justified ? All this has to be gone into. 
I say tbat we paid dearly because of our 
abject failure so far as intcIli&eDce was 
.concerned in the bbore Sector. 

I agree that it was not. Pakistan 
talks and applies the function to its soul 
that Lahore was our objective and we 
failed objectly. I know that Lahore was 
not our objective. I was one of the 
members of Shastriji's Committee which 
was meeting constantly and he bad imme-
diately made it clear that Labore was not 
an objective.because politically, militarily 
it was not worthwhile. But I cannot 
help saying this that while Labore wal 
not the objective, on tlie Lahore front we 
certainly did not achieve even the limited 
objective that we had sct before ourselves. 

I want to say this. I know that my 
suggestion for re-organisation, the appoint-
ment of a committee for having a hard 
look at the various defence facts, will be 
rasistcd by his Generals, it is to be resis-
ted by them. But I do not want the 
Defence Minister to take his cue from h;s 
Generals. AIl the re-organisation that is 
taking place in the democratic countries-
and we can only look to them for certain 
examples-that has been done at the 
instance of well informed civilians, the 
legislators. The Generals have never been 
primarily responsible for re-orgnisation 
in the armed forces.' I would ask the 
House to join with me in askina for the 
appointment of such a committee. 

We have nothing now. Our National 
Defence Council is, as I said, extremely 
perfunctory. The Consultative Committee 
is oven more perfunctory. I think it is a 
duty which we owe to the country and to 
ourselves. Let us have a look at the many 
facts. It will take me fifteen minutes to 
enumerate them. For want oftime, I am 
DDt able to do so. As Khera has under-
lined in his hook, there is no cost consci-
OUSllCllS in the army; DDr is there any fina· 
ncial discipline. He put it at a conservative 
estimate that at least ten per ceot of the 
present expenditure could be saved without 
affecting the security of the country or defe-
nce potcnial. That ten per cent comes 
to RI. 110 crores and I am lure every hoo, 
Member will agree That RI. 110 crores 
are no mean saving. 

SHRI RANJIT SINGH (KhaIi1abad) : 
Sir, I qroe with most of what 8bri Frank 
Anthony said just now. Our defence is in 
a bad state and the shift in the Soviet policy 
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has Jurther jeopardised our deCence 
system and at the moment we are placed 
in such a dangerous situation vis-u-ais our 
enemies, especially Pakistan, that we must 
take a second look at the entire deCanee 
set up of our country. Just at the moment 
let us compare ourselves with Pakistan, 
What do we have and what do they have? 
So far as the strengtb of tbe armed forces 
is concerned, in, 1965 we had a definite 

• edge our tbem in infantry ahnost an edge 
over them in armoured corps and defi-
nitely an adge rather a supriority of 2 : 1 
in tbe air force. Now they have doubled 
there army and they have vastly increased 
their air force. What is the situation as 
of today? Pakistan has more divisions 
that we could put up against them even 
after thinking out our lines from our 
eastern and northern defences. Now 
where is the superiority tbat we are main-
taining which the Defence Minister talks 
of? and tank for tank they have got more 
although they have the same number of 
regiments as we have got now, because 
their regiments have more tanks than we 
have. 

The situation being what it is, let us 
take a look at what we are doing about 
all these things. So far as our defence 
production is concerned, sometbing has 
been brought out already in the report of 
the Public Accounts Committee. But 
there are other things that alarm us. For 
instance, take our production programme 
of tanks, Yijayanta. It may not be in 
the national interest to give the figures; 
So. J will give tbe percentage. We are 
35 per cent behind tbe scbedule, wbich is a very alarming rate of retardation. SO 
far as our wcaponary system is concerned. 
I have pointed out iD this House previ-
ously also that we are tied down to 
Russian weapons with tbe result that iD 
time of war we will not heve ammunition. 

Our Defence Mioister some time 
back had spoken about stock-piliDg. 
Stock-piling involves a tremendous effort. 
Does the Defence Minister know that 
for one week's war we will require a 
million shells for all the Russian tanks 
and the Russian guns that we have. For 
a two months' war we will have to stock-
pile for two full years. HaviDg tied 
ourselves down to this weaponry, it is 

imperative that we get out of this snare 
now because it is closing tigbter and 
tighter every day and iD the event oC a 
conftict with Pakistan it will be iD Soviet 
Russia's hand to decide a. to' wbq, 
should win. If they switch our tap off 
we are lost and if they switcb off Pakis-
tan's tap tbeyare gone. Let us now 
take a firm decision to stand on our 
own legs. It is our own choosing that 
we have got into this snare. 

In 1965 wb:n we had broken Pakistan 
armoured might and almost destroyed 
half of their Army and their morale fully 
our Defence experts and our Generals 
assessed that Pak istan will take three to 
four years before they can recoup and 
get ready for a second round agaiDst us. 
We had three, four years at our disposal 
to become self-sufficient. Instead of putt-
iDg all our efforts behiDd Vijayanata, 
which is a far superior tank as compared 
to the tanks which the Russians have 
given us, we started purcbasing from 
Soviet Russia, because the Defence 
Ministry and our Government bad politi-
cal reasons to purchase those weapons. 
They did not have military experts' 
advice in regard to the, purchase of those 
weapons. We are now iD that snare 
and we sbould soon get out of that 
and make a final effort to stand on our 
own legs. 

Our friend, Mr. Frank Antbony paiD-
ted out the alarmiDg state of affairs 
regardiDg our deCence preparedness. What 
is the basic cause for all tbese things ? 
Primarily, I woud say that tbe basic 
cause is the lack of defence knowledge 
and uUer lack oC defence consciousness 
amongst our leaders and a sample of 
that is just over there before you., We 
have reached a state, as Mr. Frank 
Anthony pointed out. when· it is too 
dangerous to leave defence entirely in 
the hands of Generals alone, but at the 
same time, defence is too complicated 
a matter to be left in the hands of un-
knowledgeable Ministers and politicians. 
Therefore, let us strike a balance and 
that is why a Committee is necessary. 
A Committee is necessary because defe-
nce is to complicated a matter to be 
handled by one 'man especially a man 
who is to perform so many other duties 
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apart from looking to the Country's defence 
needs. The time when the Congress book-

• ing window opens for distributing tickets, 
for two or three months the Defence Mini-
ster cannot just be seen in the Ministry of 
D .... ence ; he is very busy sorting out peo-
p'e to whom he is going to give tickets for 
elections. Even now, he is to keep 
running for the Punjab politics, for 
liaryana politics, etc. and in almost all 
these politics he has got a finger in 
every pic, just as he is capable of havilll 
8DlDCthing to do with every ~  
now and then. It is not his fault that 
he bas not got the time. It is the 
political set up of the country that no 
Minister can or bas got time for his job. 
That is th: whole traaedy of this country. 
Therefore, I will request that the Minister 
in his own interest for helping him, in 
the interest of the country and in the 
interest of the cOUDtay'S defence should 
accept the proposal for at least a Com-
mission on Defence, if not a standing 
committee which he has previously 
rejected whea we moved for it. Such a 
Commission could go into all the asp:cts 
of Defence preparedness, including our 
strategic thinkilll, including tactical 
failings, aDd including also our different 
organisations and our weaponry system, 
because the state of our defence is really 
appalling. 

Take the question of unit by unit 
strength. We are supposed to have six 
RCLs, the best of the infantry anti-tank 
weapons, Sir, an RCL is the weapon with 
which Abdul Hamid knocked down tbere 
Patton tanks. These RCL weapons are 
being used by most advanced countries 
eVCD as their best and most efl'ective anti-
tank infantry weapons. We are supposed 
to have six of them per infantry battalion 
but the All bldia averqe today is 21. 
Is this Dot an alarming state of aJrairs 
that we have so far as equipment is 
concerned? Mr. Frank Anthony pointed 
this out and at that time I could see the 
Minister shaking his head. I have 
never understood what his. shakilll of 
the head means-'yes' or 'no'. He was 
possibly contradicting Mr. Anthony's 
statement and was meal'ing that we were 
no longer short of personnel equipment 
like boots, belts and thiJllS like that. 

But the alarming fact is that we are still 
sbort of these things, not because the 
country is not capable of producing. ·but 
because the orpnisation is so tapsy-turvy 
that things do not reach their destination 
in time. 

Another alarming state exists in our 
Air Force. We have got 40 per cent ser-
viceability of our aircraft except the]atest 
purchases.' Can an Air Force stand in a 
battle with such a high percentage of un-
serviceability? 

Then, let us look at tbe turn-around 
time. Turn-arround time is tbe time taken 
by the aircraft when it returns to tbe base, 
refuels and reloads and goes back. This 
time is known as tum-around time. 
In advanced countries the tum-around 
time is 10 minutes. In lserael it is 
ei&ht minutes, in Sweden it is five minutes 
And what is our tum-around time? It 
is an hour and a half. Why is it Ii 
hours? This is not because our pilots 
are not efficient, our airmen are not 
efIiclent, but the thinking it very retarded 
som:where in the set-up from the top 
to the bottom. The greatest retarding 
factor about tum-around time is the 
lack of tractors, ordinary agricultural 
tractors. We are supposed to have them 
at the rate oC IS per squadron, but our 
average comes to Ii per squadron. I 
do not know how we can go on like 
this? (Inlerrllptions) They think that 
when they have given 2. per squarden. 
that is cnougb. (Interruptions) We are 
producllll these tractors in our country_ 
It is just a bottleneck in our thinkna. 
in the consciousness of the • whole-
afI'air, that is retarding our defence 
preparedness. 

Take, for instance, our Navy. Re-
.000ntly they held an acreise and they 
invited a great· many people; I think, 
all the military advisers from dIfFerent 
nations went there to see the performance 
of our INS, Mysore. What happend? 
Tbe target had been indicated and the 
order to fire had also been liven. The 
safty checks had also been gone tbrought 
And they kept on waiting for the shot 
to come out. Five minutes had passed_ 
WithiD five secoods the shot should have 
come out_ Everybody was wondering 
what was happeninlo whether it was a 
count down for a IUided missile that was 
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ta.king place. EwntuaIly, after full five 
minutes, the guDS boomed. Why did 
this happen? It was because there was 
a defect in the gunnary system, there 
was a defec:t in the guns, there was a 
defect in the whole ship. And with 
these ships, we are supposed to fight ? 
We are supposed to guard our coasl3l 
line? The Defeace Minister has often 

• spoken that there is no vacuum in the 
Indian Ocean. I can say that there is a 
great vacuum in our defence which 
certainly the thin body of our Defence 
Ministry cannot fill. 

I must come to certain points whiCh 
Mr. Anthony has raised, because he has 
seen things from a detached angle, and 
I have seen them hy getting into them. 

MR. SPEAKER: You must give 
some time for Mr. Jai Singh also. 

SHRI RANnT SINGH: I have 
taken only ten minutes. 

MR. SPEAKER: No; you have 
taken thirteen minutes. 

SHRI RANJIT SINGH: We know 
that, in your benign way, you will sive 
him 20 minutes. (["tl!"uptiollS) 

I must say that no enemy could 
destroy our Armed Forces in the way 
we ourselves are destroying them. (I"t.rr-
uptlo,,) I streas that no enemy could 
destroy our Armed Forces in the way we 
ouneIves have tried to destroy, 

Now, take the four-year rule. They 
have brought a rule that the oflicers 
from Col. to Major General, after 
they have completed four years, will SO 
out into the Civvy Street if they have 
completed 48 years of age, 48 years of 
age is not an old age, Sir. You know 
",hat you were at 48 years of age, 
a young handsome and energetic person. 
That means we shall lose almost 
all our experienced oflicers. A hundred 
are going out __ e hundred .of them, 
this year. We, shall lose almost all 
our ofIIcers who had the experience of 
the Second World War and who had 
experience of Kashmir and who had com-
manded upto bripdes and battalions in 
1965. This is an alarming state of all'airs. 
Who is soins to live experience to the 
rest of the Army 1 These people are 
being wasted out. All this is due to the 
fact, as !lur friend Mr. Anthony pointed 

out, that our Defence Ministry is not 
adopting a hard objective line. They are 
permitting a few vested interests to do 
what-ever they like. This is again due to. 
lack of defence thinking. How can you 
have defence thinking? Rec:ently the post 
of Secretary for Defence Production fell 
vacant. Whom did they select 1 The 
Sec:retary for Health. Now he has still 
to learn as to what is meant by EME. 
what is the difl'erence between an electrical 
enaineer and a mechanical ensineer, what 
is the difference between sun and ri8e. 
However in this dark picture we do have 
a silver lining and the silver lining is that 
for once somehow our Defence Ministry 
has woken up to the fact that there is 
need to put in more effort for indigenous 
defence production. They are hindered 
bY vested interests. Take one case. For 
Instance, in 1962 we decided to build up-
our aircraft production programme. We 
wanted to assemble the Gnats. Because 
we did not have the types of aluminium 
sheets that we wanted for the fusillade 
we gave licences and crores of rupees 
worth of foreign exchange to the private 
sector companies---ime is the House of 
Birlas and the other is J. K. Jugilal 
KamIapat to import the machinery and in 
stall it-for the purpose of manufacturins 
these sheets and supply them to the Kanpur 
Aircraft manufacturing unit. They have in-
stalled the machinery but there was no 
agreement with them. They are not supply-
ing to the Defence Ministry. They are sup-
plyilll to tbe black market. These vested 
interests stand in the way of defence pre-
paredness. 

At the same time I would add another 
thing. We considered whether we should 
briog it in the House. If we do not being 
it in the House the House will be 
in the dark. Corruption in the Armed 
Forces is increasing at an alarming rate 
and the basic reason for tbat is that 
proper types of commanders are not 
being selected. What in the criterion for 
selecting commandiDg officers. We are 
haranguing at the time of selection of the 
Chief of Army Staff. We say this man i! 
good and that man is bad from tbe time 
we select a man to command a battalion he 
should become fit to act as chief of Army 
Staff if only one more thins is put in. 
That is additional experience. So, our 
selection sy stem is faulty. That is why 
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we are facing all tbese difficulties. That 
is why tbere is corruption and our 
'.:ommanders demand to be pleased by 
the inferior commanders and ·the inferior 
commanders are always engaged in 
the gerne of "Please they the 
bosses". That is wby this entire system 
is crumbling and tbat is wby we plead 
with you again, we plead witb tbe 
Defence Minister to let us bave 
a Commission. I know you will not agree 
to tbe Committe: b:cause the committee 
wilt impinge upon your private domain. 
Let us have a commission to go into all 
aspects of our defence preparedness. 

. Lastly our foreign policy requires 
~ e  a military backing, Let the 

commISSion tell us as to how much 
military backing the foreign policy requires 
and let us have that military backing by 
all means ensuring only one thing. Let us 
have it at the minimum cost. 

SHRI CHINTAMANI 'PANIGRAHI 
(Bhubaneswar) : Defence of tbe 
motberland, and defence of its territorial 
integrity, is the foremost task of our 
Government. It is realy inspiring and 
encouraging that the Defence Minister 
bas clearly put before tbe House in this 
year's report the awareness of the problems 
of defence that the country faces today. 

The Defence Minister in his report 
bas also stated that they are aware of the 
urgency of building up a strong, moder-
nised and well equippped Indian army to 
face any eventuality in two fronts. What 
is the new strategy of war? What is the 
new strategy which the Indian army is 
expected to face in tbe coming year? 
From our little exp:rience wbich we have 
gained during last two conllicts (and the 
present state of international cbanges 
wbicb are taking place, keeping in view 
the changes in Soviet Union. Cbina and 
Pakistan) we can safely say tbat the 
country needs to prepare for limited wars. 
In this new strategy of limited wars we 
have to see whether tbe army is being 
well equipped and wbetber tbe army is 
being modernised. We shall have to 
look into this aspect. 

Sir, due to tbe grace of this House 
or .maybe, of you, Sir, I had occassion to 
visit some of tbe Establishments of Defence 
and also I bad occassion to meet many of 

those people who are in tbe Army. I had 
got an insight into the ways the Army is 
working. I am not going into the details. 
That is not necessary here. 

But I would like to say something on 
the question of modernising and equipp-
ing the arm,y. The Defence Minister has 
said in his 'reJ!Ort that we are now con-
verting ourselves to post-1960 equipments. 
But, Sir, we are now reaching the year 
1970. Therefore, it is necessary to look 
ahead. It is good that from 1952 we 
have gone to post-1960. That is true. 
But we have to ~ e e  that the weapo-
nry with the nations of the world is 
changing very fast. We should not 
satisfy ourselves merely with p05t-1960 
equipments but should also tbink ahead of 
1970 and 1975 as well. We must be 
looking ahoad and in this connection I 
would liKe to suggest some improvements. 

I have talked to a number of army 
men. To bave the atomic bomb itself is 
not such a great thing as people are 
discussing. From the army point of 
view, from tbe army morale point of 
view, from the point of view of nation's 
confidence, I would plead with the Minis· 
ter whether atomic weapons (not Bombs, 
I say, but atomic weapons) can be used 
in limited quantities. This can be used 
in the form of land mines. The cost of 
the delivery system is more not of the 
atomic bomb itself. But, in the present 
situation, as it is, we can expect any 
atomic war from Cbina. Therefore the 
delivery system is not so much necessary. 
I am all in favour of atomic weapons in 
limited quantities which can be used 
without delivery system but in the form 
of land mines etc. to safeguard our front-
iers like the Himalayan frontiers. I hope 
that will b: taken into consideration. 

Tbree or four years ago the Army 
Headquarters were much ahead in their 
thoughts regarding the defence needs of 
the country. Tben the Defence Ministry 
was lagging behind. But now )lVe find a new 
situation. Today the Defence Ministry is 
very much aware of the immediate neces-
~  of modernising and equipping the 
army and going abead with the five-year 
plans for increasing combat preparedness 
but what bas happend to Army head 
quarters, I don't know. The Army 
headquarters as it is today is lagging 
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behind and the Defence Ministry ts going 
ahead. I think there is something wrong 
in the Army headquarters which needs to 
be looked into immediately. I do not 
want to go into what things are happen-
ing there. It ~  examination. It 
must be aone into. 

How can we proceed ahead with the 
immediate and long-term defence needs of 
eur country? The Minister has said 
that they are going over to the post·1960 
equipments and all kinds of things. But 
I would like to bring one point before 
the hon. Minister. 10 the Half-an-Hour 
discnssion he said that Soviet Union 
has pledged to give more and more 
weapons to Pakistan. . 

This is a matter of grave concern to 
us. Four years ago, the Pakistan army 
had its weapons from Britain, U.S.A. 
and some other countries inCluding China. 
We were depending on the Soviet 
Union. Today, for the first time, both 
India and Pakistan have built up their 
defence with Russion equipment. This 
is a matter which needs to be seriously 
considered. When we are going to face 
both China and Pakistan and when, as 
the Defence Minister has admitted, 
Pakistan has doubled its army, at this 
point of time is it desirable for US to 
depend only on one source of supply, 
a souroe which is common to both India 
and Pakistan ? 

During the three years since we 
achieved that great victory in the con1lict 
with Pakistan, we could have multiplied 
our armaments production to make us 
independent of all foreign sources of 
supply. Whatever answer may be given 
the fact remains that we have lagged 
behind in this respect. We thought that 
Pakistan had lost the battle and it would 
take her at least five or ten years to 
make up for the losses and we could sleep 
a little. I wish we had done more than 
we have done in this respect. 

We must also learn the lessons from 
the course of the war in Vietnam. Here 
is a small Dation which for the last three 
or four years has been fighting the 
American military might. Latest reports 
say that they have downed 3,000 planes 
so for. Should we not take a leason 
from the defence strategy and the fighting 

spirit displayed by these brave people 
against the foreign aggressors? I hope 
our army commanders and Defence 
authorities will draw necessary lessons 
from this. What is real could do in six 
or eight hours against another power 
should also provide us necessary lessons 
in respect of offencive strategy. 

With regard to the navy, there also 
we need much more improvement. Many 
of our warships are obsolete. The naval 
arm. should be equipped with long-
distance aircraft capable of spotting out 
and destroying hostile intruders in the 
surrounding ocean. The importance of 
the navy in guarding the surrounding 
oceans increasing 11!' things are changing. 
Therefore, we cannot be complacent so 
for as the navy is concerned. 

Coming to defence production, the 
potential must be geared up to cope with 
the ever-changing requirements conse-
quent upon scientific discoveries. Every 
day new weapons are being forged. Even 
in respect of conventional weapons of 
which we are proud-we are preparing 
only to fight with conventional weapons-
we shall have to modernise more aud 
more, keeping our armed forces equipped 
with the latest and most uptodate 
weaponary. 

I have visited some of the e ~h­

ments. But I have found there a class 
barrier which is not conducive to the 
morale of the army. There is a barrier 
between the aristocratic officer class and 
the common iawans of the army. This 
must be looked into and remedied. 
This is causing resentment among the 
iawans. I have met and talked to them. 
We are facing two enemies, the Pakistanis 
and Chinese. We went to the border at 
Nathu La. The spirit of comradeship 
fighting for a common cause has to be 
engendered. We shall have to change 
the whole atmosphere. The psychology 
of comradeship should be there between 
the officer and the iawan; they should 
have the feeling that both are fighting to 
safeguard the integrity and honour of the 
country in an eqoal measure. In this 
great task, everybody's sacrifice is of equal 
importance. 

What have we done to improve the 
effectiveness Of. the Indian Army as a 
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striking force? Wben an enemy attacks 
our frontier is it possible that we can 
strike the enemy back within bours? 
I know that so for as the methods of our 
army are concerned tbey have not yet 
developed as an eff<'Ctive army witb imtnc>-
diate striking power. There is again the 
question of mobility. I feel we must 
bave a separate air borne division. You 
cannot depend upon trucks and mecha-
nised transport only. The terrain in 
Natbula and some other places is such 
that more and more belicopters are 
necessary. for increasing the mobility 
of the Indian Army. So separate air-
borne divisions are necessary. The wbole 
civilian industries sbould be so scientifi-
cally orpnised so that tbey can in a short 
time change their peace time production 
to coar time production of things 
such as armaments, etc. If I can 
cite an instance during the second 
world war in Germany tbe lip-stick indus-
try could immediately be switched on to 
produce some kinds of armaments; tho 
tube industry could help in the production 
of sbells. I think that we cannot stock-
pile weapons for long years. Suppose 
you want three million shells. Yau can-
not stock-pile them because they wiU 
become less effective if they are stored for 
long. In Pakistan, during the Indo-
Pakistan conflict 30% of their shells were 
found to be defective because they were 
all stock-piled. During our conflict with 
China and Pakistan also we bad to use 
armaments whicb were stock-piled. That 
is wby I say wbenever we face a conflict 
our entire national economy should be so 
arranged as to be seared up to face tbe 
challenge immediately ~ if it is in two or 
three fronts. That has not yet been 
tested. 

We must have a long range pr08fllIDDle 
for the production of weapons and equip-
ment Ipread over five or six years. The 
bon. Minister hinted at the Five Year 
Plan. 

I shall be concluding in one or two 
minutes. We find in some countries for 
instance tbe Soviet Union, civilian air-craCt 
are designed in such a way that in peace 
time they are used for passenger traflic 
but are immed iately convertible for war 
_vice when such a need arises. We 
must keep in view all these thinp. Our 

air lifting capability is weak and it needs 
improvement. In conclusion I may say 
that I am reminded of a nersery rhyme 
which runs as follows : for want of a nail 
the shoe was lost; for want of a shoe tbe 
horse was lost; for want of a borse the 
rider was lost; for want of a rider the 
battle was lost. We bave improved our 
poSition coiqpared to 1965. The morale 
has improved. We are producing some 
of our equipment and our factories are 
working well. But we bave to make 
more efforts. For instance we wanted to 
produce 9,000 Shaktiman trucks. We 
produced 7,000 in 1967-68 and only 921 
were produced in the ordinance factories. 
A lot of unutilised capacity remain to 
be used. Similarly in other ordinance 
factories also the full capacity is not used. 
I now tum to the sophisticated equipment. 
Unless the army is trained to use them it 
is no use. Pakistan had modern sophis-
ticated equipment but they did not know 
how to utilise that. Tberefore they 
faied. It is no use simply importing 
mechanical things and sophisticated 
arlDS. Therefore, the Defence Ministry 
should take ~  to train tbese people in 
these items. 

Last, I take the case of the ex-service-
men. Their conditions are very pitiable. 
This must be looked into. I will again 
express my gratitude to the bon. Minister 
that he has been kind enough to give the 
benefit to ChilkL I was fighting for the 
last so many years to have a naval train-
ina centre at Chilka. I can only say 
that be has realised that it is a good 
place, and he has agreed to my request. 
I feel that the Defence Ministry, whatever 
it bas done, is goiq ahead. It must loot 
into the future programmes also. 

With these words, I fully support 
the Demands for Grants of the nefence 
Ministry. 

SHRI JAI SINGH (Hosbiarpur): 
Mr. Speaker, Sir, I shall be a little more 
deliberate and constructive in my criticism. 
Therefore, I appeal to you to be a little 
more indulpnt towards one aDd allow me 
little more time. 

MR. SPEAKER : It depends on the 
points you make. 
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17m. 

SHRI JAI SINGH: The constituency 
which I have the honour to represent is 
part of an area which was declared back-
ward a long time ago. There is no 
indication of a conscious effort having 
been made to improve the lot of the 
people in the area during the last 22 years. 
There are still many villages where 

"human beings and cattle still continue to 
depend upon the unlined village pond as 
their only source of drinking water. For 
this reason the population of these villages 
continues to be in a state of perpetual 
ill health. 

Except for a small urban population 
living in a few small towns, of which 
Hoshiarpur with a population of about 
SOOOO is the largest, the rest of the 
population lives in the villages. The 
land holdings are small and the chief 
means of Iivlihood are agriculture and 
service. An appreciable number of service-
men and ex-servicemen belong to the 
constituency. 

A large number of promising young-
men from the area used to join the armed 
forces with great enthusiasm, as service 
in the armed forces had almost become a 
tradition with them. This is now DO 
longer so because of three basic reasons : 

(a) Progressive decrease in security 
and recognition while in service, and 
facilities and assistance to ex-servioemen 
for resettlement in civil life. It is no 
exaggeration to state that on return to 
civil life many ex-servicemen have been 
foroed to adopt questionable methods 
just to make both ends meet. They have 
become a law and order problem. 

(b) Discrimination by the Govern-
ment in pension increments to junior 
commissioned officers and other ranks, 
increments being determined more by the 
dates on which they left the service than 
the prevailing cost of living. Ex-service-
men of this cat&gOry who left the service 
several years &gO, are finding it extremely 
difficult to keep body and soul together in 
these days of rising prices, and their 
miserable plight is a distressing sight. 
They are in need of immediate help. 

(c) Government not restoring to the 
INA personnel pay and allownces as 
promised on the floor of this House. 

The conditions prevailing in the area 
should be well knO\1!,"D to the Prime Mini-
ster, the Deputy Prime Minister, the Defe-
nce Minister, the Minister of Health and 
Family Planning, and Works, Housing and 
Urban Development and the Minister of 
Tourism and Civil Aviation, who toured 
the area canvassing support for the Con-
gress candidates during the recent election. 
I hope they have all realised that the 
administration bas been less than fair to 
tbeir fellow countrymen living in this 
area, and would soon take some deter-
mined steps to beller their lot. 

This kind of treatment is poor 
advertisement for the armed forces. It 
has certainly not helped in the mainten-
ance of discipline, morale, and leadership 
at the usually high level, on which so 
much will always depend during active 
operations. Man is the most important 
munition of war. If tbe Defence MiDis-
ter would carefully examine what I have 
just stated, he should not fail to detect 
the basic cause of many incidents of a 
very grave nature during the active opera-
tions in 1962 and 1965, which it would 
be foolish to deny and dangerous to 
ignore. I reinforce my argument by 
stating that there was not the slightest 
suggestion of any such occurrence during 
the active operations in 1947-48 in the 
State of Jammu and Kashmir and else-
where. I should also remind the Defence 
Minister that at that time the armed 
forces had just been partitioned and short-
ages in personnel, arms, equipment and 
so on were equally serious if not worse. 

I shall take this o)portunity to state 
that the responsibility for the debacle in 
1962 was not that of the armed forces 
alone. I emphasize that unless youngmen 
are convineed that service in the armed 
forces gives them adequate security and 
recognition while in service, and adequate 
facilities and assistance for settlement in 
civil life, when they leave the service, 
quality shall continue to suffer. 

Considering that over SOOOO 
servicemen leave the service every year, 
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the resettlement directorate as at present 
organised, is unable to tackle the problem 
with a reasonable hope of success. It is 
IitUe use taking shelter behind tbe· aJ'IIUIIIeDt 
that re-setUement of ex-servicemen . is 
chiefly the responsibility of the State 
Governments. For a correct assessment of 
the problem and the resources available a 
confercncc of all the State Governments 
should be called periodically under the 
auspices of the Defence Ministry. The 
Central Government should then make a 
determined etrort to first resettle as many 
ex-scrviccmen as possible in the central 
services in a planned manner. I think to 
start with a Deputy Minister in the 
Defcncc Ministry should be placed inchargc 
of the Resettlement Derectorate. 

The State Governments should 
also be encouraged to give adequate 
facilities and assistance to exserviccmen. 
Take the case of the Punjab, which makes 
a substantial contribution in man·power 
to the armed forces. Even though the 
state has made a serious ell'ort in this 
respect, its resources are but small. 
According to the Industries Minister of 
the Punjab, out of about 4000 crores 
invested in the public sector uptodate, the 
share of the Punjab has notexceeded' S%. 
If the Punjab is given its due share of 
heavy industries, additional opportunities 
will have become available to ex-servicemen 
also. 

As regards tbe officers, I recommend 
that in future the minimum educstional 
qualification for direct entry candidates 
for combatant status officers in the armed 
forces should be raised to graduate of a 
recognised university. This is calculated 
to better the officer's chances of 
resettlement in civil life after leaving the 
service. 

Before I pass on to the next part I 
would like to state that being di!ciplined 
ex-servicemen do realise tbat even peaceful 
demonstrations by ex·servicemen at this 
critical juncture are not desirable. But, 
their patience should not be considered 
to be inexhaustible. 

I will now deal with the Army, Navy 
and Air Force. Tbe role of the Armed 
Forces is to defend the territorial intqrity 

of India and to give aid to the civil power 
when such aid is requisitioned. 

India has a land frontier of about 
15,168 KMs. I am aware of the 
reorpnisation which has taken place in 
our Armed Forces. I would like to make 
a few suggestions for their more eflicient 
functioning .. 

Although the Army has expanded 
considerably, and IS now extensively' 
deployed, the duties of the Chief of the 
Army Stall' remain unaltered. I submit 
that his burden has become too heavy. 
This could be best lightened by the 
introduction of the Army Council system, 
same as in the United Kingdom. This 
will enable the Chief of the Army Stall' to 
devote more time to the operational 
fitness of the Army, and the Defence 
Minister will have greater opportu-
nities of discussing all important 
matters direct with the members 
of the Council. The system is also 
calculated to considerably reduce patronage 
and favouritism at all levels, and thus 
&erve public interests better. I do hope 
that the civil officers of the Ministry of 
Defence and the Chief of Army Stall' do 
not oppose this progressive step on the 
ground that it tends to diminish the 
autbority and stature they enjoy at 
present. 

Additional obstacles have sprung up on 
the Indo-Pak boder in tbe States of Punjab 
and Jammu and Kashmir in the plains. 
This seems to bave given rise to a feeling 
that in future no major operations are 
likely to take place in these areas. Tbis 
view has no validity. My information 
is tbat there bas been very considerable 
increase in the number of armoured and 
artillery units in tbe Pakistan Army. For 
this reason and also bccaU&e some of our 
Mountain Divisions may also have to 
operate in tbe plains at short notice, it is 
essential that we arc at \cast equally 
strona in armoured and artillery units. 

Some of our armoured fighting vebicles 
have now been in service for quite some 
years. We have also inported arms and 
equipment. To ensure tbat all imported 
arms and equipment in service arc: 
maintained at a satisfactory level, it is 
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necessary that adequate replacements 
and spares, and special lubricants are 
held in stock at all times. Urgent steps 
must also be taken to stockpile all 
imported ammunition for a minimun of 
90 days at contract rates, in addition to a 
plentiful supply for training. It has to be 
conceded that unless we begin to manu-
facture the imported items in India, we 

• would be' dependent for these on the 
country' of origin for their normal life. 
whieh would be between 10-12 years. 
Lastly, promises of flying these arms. 
spares. equipment and 50 on at short 
notice in case of necessity should not be 
taken at their face value. 

We are the only major army in the 
world today without its own air component. 
Even the Pakistan Army is ahead of us in 
this regard. Although the performance of 
our Air Force in 1965 was good. there 
was a feeling that our Air Force did not 
excel the Pakistan Air Force in its 
secondary role of immediaie direct support 
to the Army. Air support· waS not 
available for a whole day when we 
crossed the Wagah border. I am aware 
that the Air Force was not at all 
blameworthy for this. and the reason 
was some wishful thin king on the part 
of the Governmetlt, same as in 1962. All 
the same, the absence of air support on 
that day did lead to quite a few avoidable 
casualties. and no one can afford to 
isnore unnecessary cusualties. 

For immediate direct support, air 
component for the Army manned. ope-
rated. maintained and commanded 
by its own personnel is long overdue. 
Generally speaking the duties of this 
air component would be immediate close 
fire support. air spotting for artillery, 
evacuation of seriously sick and wounded 
and communication. Aircraft for this role 
would have to be comparatively lighter, 
slower and capable of flying at low and 
medium heights only. In addition, this 
type of air' craft must be able to operate 
from hastily improvised air strips in the 
field. For close fire suppOrt. aircraft 
armed with rockets should be quite suita-
ble. The initial cost. maintenance and 
the training of pilots for this type of 
aircraft would be much cheaper than the 
high speed. sophisticated aircraft nece-

ssary for the primary role of the air force. 

Then I come to the Indian Navy. Thr." 
coastline of India is about 5,689 kilometre. 
The role of the Navy can be security 
of our coastline, security of our 
island possessions of Andamans. Nico-
bar and Laceadives and free and uninter-
rupted How of trade across the Indian 
Ocean. With the present complement of 
ships, facilities and equipment, the navy 
may be relied upon to provide reasonable 
security to our coastline and some protec-
tion to our island possessions. According 
to the present indications. in about ten 
years, by when the navy shall have recei-
ved additional craft. facilities and equip-
ment, it should be able to discharge the 
two roles with greater effieiencY. How-
ever, I doubt if in the foreseeable future the 
navy can, by itself, ensure the freedom of 
the seas at all times for our merchant 
Heet. The active co-operation of powerful 
allies will be necessar)' for this role. 

The recent statement of the Deputy 
Chief of the USSR Navy that a powerful 
Pakistan navy would be a good pre-con-
dition for peace in the Indian Ocean 
demands careful consideration. It is quite 
possible that Pakistan will receive from 
the USSR some naval craft, including 
submarines. in return for certain facili-
ties for the USSR Navy operating in the 
area of the Indian Ocean. 

The Defence Department of USA has 
estimated that by 1975 the People's 
Republic of China should have 12 to 
15 nuclear submarines. 

It would be in our best interests to 
keep tbe Indian Ocean free from tension. 
But the hard reality is that we do not 
possess the strength to ensure this. The 
navies of USA and USSR are competing 
with each other for world domination, 
Geographically speaking, USA is better 
placed in this regard. In addi-
tion, USA already possesses several faei-
lit ies in East and Soutb East Asia. 

In 1971 the Britisb withdrawal from 
South East Asia will throw additional 
responsibilities on tbe navy. We shall 
be guilty of disregarding the lessons of 
history if we allow ourselves 10 forael the 
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role of the Imperial1apanese Navy durin. 

"the second world war at the threat which 
haunted us from this area in 1965. 

Now I come to the air force. The 
air force has two roles at present. The 
primary role is achievement and mainte-
nance of air superiority. strategic bom· 
bing. tactical bombing of larae enemy 
CODc:altrations. deCence of the homeland 
and special missions. The secondary role 
is that of close support to the army and 
the navy. 

At present the equipment of the air 
force is too varied and causes serious 
difficulties in trainin.. maintenance, pr0-
visioning of stores and so on. The steps 
indicated in the report for reducins the 
types of aircraft in the service are 
welcome. 

I have already put forward certain 
arguments in favour of the army haYing 
its own air component and the air 
force confining itself mainly to the 
primary role. For its primary role it 
requires very expensive and highly 
sophisticated aircraft capable of flying at 
areat speed and at great heights. In addi-
tion, it takes a long time to train pilots 
for this type of aircraft. These aircraft. 
are costly to maintain and consume Iarae 
quantities of fuel at lower heights. For 
these reasons, aircrafts eminently suited 
for the primary role are unsuitable and 
uneconomical for the secondary role. 

Now I come to the Defence policy. 
The deCence policy of a country has to 
be synchronised with its foreign policy 
for the simple reason that when f."Cedom 
is threatened help from friendly countries 
becomes necessary. Help is always on 
reciprocal basis, and no war QII be brou-
ght to a sucoessful conclusion without 
allies. No country can go it alone these 
days. 

The policy of Panchsheel and non-
alignment. which we followed till 1962. 
failed us. Today large areas of our sac-
red soil are in the iIIeaal possession of 
hostile countries and we stand humiliated. 

What is the precise meaning of our 
present polley of non-alignment ? U it 
means that at present we DO not consider 

it neoessary to make treaties for armed 
assistance. but wish to remain free to 
take aU measures necessary for our secu-
rity and the advancement of our national 
interests, adopting a steady course of 
equalliiendsbip with all countries whose 
help we are likely to need in time of 
serious difliculties. then. at this juncture 
I have no serious difference "'ith noc-alirn-
ment. I realise that a sudden change 
in this policy at this juncture is liable to 
cause grave dislocation and cenfusion in 
many spheres. But, when this yardstick 
is applied to the non-alignment which we 
seem to be practising, it becomes difficult 
to understand why we have allowed our-
selves to move so far away from the 
western democracies, creating an impre-
ssion that we are almost anti-west. These 
countries pve us substantial help in 1962, 
and have about the same system of Gove-
rnment as ouraelves. Besides, in these 
countries, there is hardly any power 
strua1e likely to result in unpredi-
ctable changes and sudden reversal 
of policies. It becomes diflicult to under-
stand why we continue to depend so 
much upon the U. S. S. R. and its asso-
ciate countries of Eastern Europe, when 
none of these countries pve US any subs-
tantial help in 1962. and when the U. S. 
S. R. is now openly encouraaina Pakistan, 
and continues to supply her arms far in 
excess of her defensive needs, in spite of 
our pleadiDJS. The U. S. S. R. is also 
interfering in our internal aft'airs. Why 
have we DOt yet fully realised the possible 
consequences of the U. S. S. R. becoming 
so increasinaly friendly towards Pakistan ? 

MR. DEPUTY-SPEAKER: The 
hon. Member should conclude now. 

SHRI RANJIT SINGH: This is 
his maiden speech. Please live him ten 
minutes more and he will conclude. 

MR. DEPUTY-SPEAKER: I am 
very generous. He has to couclude now. 
He is a born disciplinarian. 

SHRI 1AI SINGH: Why have _ 
failed to correctly assess the factor of sea 
power bY nOl readily graspins the band 
of friendship ofFered by Japan, and the 
countries of South East Asia. The Defe-
nce Secretary of the U. S. A: bas repea-
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ted to the Senata Foreign Relations 
Committee that the People's Republic of 
China is likely to test an intercontinental 
ballistic missile within 18 months and 
also have a stockpile of 20-30 of these 
missiles by 1975. 

We have not been successful in our 
attempt to obtain a nuclear umbrella for 
ourselves. The People's Republic of 
China is well on its way to becoming a 
super power. There are sufficient indica-
tions that Pakistan has acquired sufficient 
knowledae regarding the manufacture of 
nuclear weapons. In the circumslaDces, 
the possession of nuclear weapons by us 
as a deterrent has become a sheer nece-
ssity. There is no question of an arms 
race or competition. It is simply facing 
hard realities and keeping up with the 
times. Less costly methods of manufac-
turing nuclear weapons have been disco-
vered and our Own scientists should not 
find it too difficult to discover these 
methods for themselves. In any case, no 
price is too great for the preservation of 
freedom. 

Over dependence on the U.N. 0., too 
much icdealism and excessive attachment 
to sentiments have not been helpful in 
maintaining our security or advancing our 
national interests. The U. S. S. R. on 
whom we have been relying so much can 
no looser be relied upon to the same ex-
tent. The shifrin. nec:essities of time must 
be recognised and a change in our foreian 
policy is DOW called for. We should 
re-estabUsh cordial relations with the wes-
tern democracies and remove the impre-
ssion that we are anti-west; improve our 
relations with all countries of South East 
Asia, Japan, Australia and New Zealand; 
take all steps to become self-sullicient in 
all equipment and stores for our defenee 
requirements and until this is achieved, 
take speedy measures to ensure adequate 
stocks of all imported defence equipment 
and stores; and without further delay 
take in hand the manufacture of nuclear 
weapons with a built-in delivery system. 

I now conclude by statina that we 
are utely to come up qainst difficult 
lituations demanding sacrifices and exer-
tions on our part. The Ministry of Defe-
nce has a areat mponsibility in this rc-

prd. If the Defence Minister makes a 
promise to speedily (a) rc-build the cou-
ntry's moral and inartial vigour, includins 
nuclear capability for the Armed Forces. 
(b) provide sullieient means and adequate 
facilities to servicemen, ex-servicemen and 
the civilian employees to improve their 
lot; and (c) exercise greater control over 
the use of public funds and better care of 
public property, then, I recommend that 
the demands of the Ministry of Defence 
be passed in full. 

SHRI S. M. BANERJEE (Kanpur); 
At tbe outset I must congratulate our 
ja_ who are doins an excellent job for 
the country; "part from doing their own 
job, they have come to the rescue of the 
civilians in situations like lI00ds and 
drousht. 

I am one of those who seriously 
believe that we should not effect economy 
at the cost of our national security. 
Naturally I want to support the Demands 
of this particular Ministry. But, at the 
same time, extravagance should be avoi-
ded. As a member of the Public Accounts 
Committee, who has gone through the 
various audit paras •.. , I have come to the 
conclusion that there is a good amount of 
extravapnce in the Defence Ministry, and 
if the severa1 reports of the PAC and the 
Audit are considered seriously and objec-
tively, I am sure' this Ministry can save 
nearly Rs. 100 crores without havinB any 
retrenchment iD the defence estabUshment 
or without reducing the size of the army. 
I would request the hon. Minister to Ii o'C 
a serious thousht to this and see that 
extravapnce is avoided, if not stopped. 

Then, I would like to mention another 
instance. As the members know, the 
0fIice of the Director-General, Ordnance 
Factories, is in Calcutta. Since long 880 
when Mr. C. C. Desai, presently an hon. 
Member of this House, was the Director-
General, Munitions Production, the ord-
nance factories were being manqed either 
by the D. G., M. P., or by the Director-
General, Ordnance Factories. DurinB 
the time of Second World War, in 1941-42 
there was .. Directorate by. the name of 
Directorate of Leather Manufactures. 
Suddenly the Defence Ministry has 
taken a decision to bifurcate the DGOF 
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organisation. At present it is befurcated 
into two. Tbat is the Equipment Unit 
tiaving leather and clothing factories 
under it and it is being shifted from Cal-
cutta to Kanpur. I would have welcomed 
this because formation of any unit in 
Kanpur will give employment potential 
to my people in Kanpur. Still I oppose 
it. I oppose the biCurcation because it is 
not in the interests oC economy or in the 
interests oC the efficient working oC the 
DGOF organization. Because some offi-
cers wanted to be promoted to 'DGOF or 
any other higher post they suggested this 
bifurcation. In all humility and sincerity 
I suggest that the shifting is wrong. 
Recently the DGOF Organization thou-
ght tbat all departments connot possibly 
get accommodation in the bui!ding 6, 
Esplanade East Calcutta, a huge five-
storeyed building which they have taken. 
a big house in Park St. at Rs. 4S,OOO per 
month. I speak subject to corr«tion. It 
may be Rs. 46.000 cwn. That organisa-
tion known as Equipment Unit is having 
its office there. Now suddenly paying 
Rs. 4S,OOO per month Cor that particular 
office and then again spending Rs. 3Q to 
40 lakhs Cor constructing news buildings 
in Kanpur, is it economy? I would like 
to put this question to Shri Morarji 
Desai when he talks oC economy and 
tightening oC belt and talks oC freezing oC 
wages. I would like to ask a question oC 
the Finance Minister through you whether 
in the interest oC economy this is essen-
tial or not. I would like to request the 
hon. Minister Cor DeCenee Production. 
I am happy he is well. I wish him all 
good health. He should apply his mind, 
he should call a meeting oC the various 
officers and experts whether it is necessary 
or not. An agitation is going on in Cal-
cutta. They squatted beCore this office-
sao employees who are going to be up-
rooted completely from Calcutta. There are 
no houses in Kanpur, not a soul can get a 
quarter. No building is there in Kanpur. 
At present one of the officers who has been 
made ADG is baving his office in his own 
quarter. That is the state oC affairs. I do 
not know why this Equipment Unit is be-
ing shiCted to Kanpur. 

Much bas been said about our danger 
from our neighbourin. countries like 

Pakistan and China. We are overestima-
ting Pakistan all the time. I am surpri· 
sed whenewr our members speak in 
this House they give a feeling to the 
country that we are the weakest country 
in the world. That is surprising. Why 
should they feel this inferiority? Did we 
not deCeat Pakistan in 1965 7 Some hon. 
Member said that we had ammunition 
only Cor 7 days. Somebody said it is 
IS days. I have seen myself after the 
cease-fire how we have defeated Pakistan 
hollow and they were on their heels. Now 
a crisis is going in Pakistan. Certain 
misguided miSSiles of West Pakistan are 
Cacing the guided missiles of East Pakis-
tan. Politically misguided missiles or 
guided missiles-they arc all in a soup. 
They are facing Mujibur Rahman and 
other leaders who want the Pakistan Gov-
ernment change its attitude. Do we not 
find a great change in East Pakistan 7 
Have we lost confidence in the 
people? We see there is a will Cor unity, 
a goodwill Cor Indian people from a sec-
tion of Paki,stan. Why should we always 
create a war psychosis and say we should 
always be prepared for war? China is 
unpredictable. We cannot say what 
China will do. But about Pakistan we 
should be firm about it and we should find 
out ways and means to have negotiations 
with Pakistan and settle our disputes 
without talking of war. War psychosis 
can be created in a country. Can we 
afford to have that luxury? America can 
do it. One oC the war psychoses was the 
manufacture of huge arms and ammuni-
tions. They have to find a Vietnam or 
a North Korea or any other place to 
dump their arms and to sell their amlS. 

Have we'reached that staae 7 I am 
happy that in India the ordnance Cacto-
ries have reached a P8!"ticular staae oC 
development. J must congratulate the 
workers oC the ordnance factories for 
achieving a state oC selC-sufficieney in the 
matter oC the conventional weapons. J 
am now talking oC conventional weapons. 
We have reached a stage oC selC-suffiCiency 
in these conventional weapons but the 
question is : Is tbat enough? That is 
certainly not enouah. 

My hon. frieDd 8hri Tapuriah has 
said that some oC the items can be manu-
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factured in the private sector. But what 
was our experience during the year 1962 
after the Chioese aagression? What was 
our experience in 1965 after we started 
our conllict with Pakistan? It was our 
sad experience that the contractors did 
not give us the good materials. Even the 
quilt which has been given to our army-
men has not been filled with cotton but 

• with something else. They played with 
the lives of the people of the nation, with 
the lives of the jawans who lost their 
lives in Ladakh and NEFA where they 
were fighting the Chinese soldiers. They 
were manufacturiDIL such quilts and other 
things with some type of sub·standard 
materials. This is the sad history of the 
contractors in our country. 

In foreign countries like USA it is 
only the private sector that is doing it. 
But what happened in England? In Royal 
Ordnance Factories they manufacture 
things intended for civilian consumption in 
such ordnance factories. 

I listened to the speech of my hon. 
friend Shri Frank Anthony. Generally 
he is frank. but today he was DOt so. 
He criticised the ex-Defence Minister Mr. 
Krishna Menon. He may have any amo-
unt of grouse with Mr. Krishna Menon 
but the country will never forget Mr. 
Krishna Menon because he had laid the 
foundation-stone of a solid defence pro-
duction in our country. In the Defence 
Ministry who started the programme of 
the manufacture of Sbaktiman trucks? 
Whose plan was that? Shaktiman trucks 
were produced in thousands. The Tatas 
and Walchands were sayinll that Shakti-
man trucks could not be used on the 
road. But during the Cbinese aaression 
and during the Pakistan aggression it was 
the Shaktiman trucks which were used, 
the Shaktiman trucks and Nisban trucks 
which were used on the road, and whIch 
helped us a lot. 

The ordnance factories can manu-
facture everything. There is no doubt 
about it. The value of production of 
ordnance factories has 1I0ne up to Rs. 170 
crorcs. But it is not enough. We have 
to produce more in ordnance factories. 
We are giving 10,032 items to the private 
sector, which can be manufactured in 

the ordnance factories. It is said that 
the Railway people are givina some work 
to the private sector. But, why ahould DOt 
they give it to the ordnance factories? ' 
At the moment there is 110 work for the 
clothing factories. Why should they not 
place their orders with the orcinancc facto-
ries, instead of with the contractors ? 
There are various such factories 
which arc on the verge of closure. Why 
cannot the Railway authories give such 
work to ordnance factories? They will 
give it to the contractors so that they 
may have a share of certain thing9. 

I see DO reason in it. I would requ-
est the hon. Minister to put his foot 
down and see that no work is siven to 
the private sector at the cost of the 
ordnance factories. He should take 
up this matter in the Cabinet and ensure 
that departmental requirements are met 
this way. Ordnance factories first, private 
sector after-wards-that ahould be the 
policy. No ordnance factory should 
suffer at bands of the private sector. 

Then I am somewhat disappointed 
by the performance of four ordnance 
factories, at Cbanda, Bhandara, Trichi 
and Ambajbari. I have seen all these. 
Unfortunately, it seems at Ambajhari 
there is chaotic wastage of public 
money. I who have faith in the Defence 
Ministry's efficiency am forced to say 
this. 

Then at Chanda, wbat did we aim at 
and what is going on now? Huse 
machinery which was supplied wrongly, 
taken wrongly, is DOW rotting to rust. 
This is not fair to the country. A 
committee should be appointed to probe 
into this and see that this factory starts 
production at the earliest. 

The factory at Tricbi is very impor-
tant. We have sent very SOod technicians 
tbere from the Small Arms factory at 
Kanpur, because tbere tbey arc to manu-
facture sopbisticated small arms. The 
buildings have come up, hostels are 
ready, workers have been properly 
trained, but unfortunately, there is no 
work, no production, today. I say 
every paisa should be utilised, every 
man-hOur should be used and work 
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sbould proceed as planned, specially 
wben we bave trou ble from both sides, 
Pakistan and China. 

SHRIMATI ILA PALCHOUDHURI 
(Krisbnagar): What about trouble in 
tbe ordnance factories ? 

SHRI S. M. BANERJEE: There is 
no trouble there. 

I congratulate the Defence Minister 
on the performance of tbe Avadi tank 
factory in a very efficient manner. Some 
people may criticise our tank. I have 
seen the ordanance factory. Althouab 
we sbould do more and produce more, 
I must say that we have done a nice 
work there. 

Then tbere should be proper c0-
ordination between the DGOF, DME 
and DOS. We should also convert the 
army workshops, base repair workshops 
into manufacturing units. Tbey are not 
meant only for repairs and they should 
not be doing the repair work only inde-
finitely. There should be co-ordination 
between these organisations to ensure the 
maximum output by conversion of these 
repair workshops into production units. 

I am happy that HAL has turned 
out 1000 aircraft. They are doinS very 
well in Bangalore. But what about tbe 
Kanpur plant? I am sorry to say 
that the Avro 748 was a scandal. Now 
tbey are giving some AYTOS to lAC. 
Previously the Government of Indonesia 
wanted it. But we could not manufacture 
it. Ultimately, wben we manufactured, 
it weisbed 10,000 Ibs. more. Does it 
put on tJesb more than that planned in 
the specification? This requires a 
tborousb probe. 

I would also request the Minister to 
see that tbe service conditions are also 
changed. There is trouble tbere. 24 
boys are sacked. Whatever orders apply 
to tbe Defence Ministry should automati-
cally be applied to them. Tbis is _ 
sary to avoid any conllict' witb the 
workina class. 

Comina to industrial relationsbip, 
II"nCraJly it bas been &ODd. But when 

I came to know about the brutal Cossi-
pore firina, I could not believe ·it. Why 
should our defence officers behave in 
this fashion? We have an industrial 
council; we discuss thinBS there. We 
make eyer)' effort to preserve amicable 
relationship. 

For every .matter we go to the Secre-
tary, Joint Secretary and even to the 
Defence Minister and the Minister of' 
Defence Production. So I was sbocked 
that this brutal firing was resorted to 
by the DSC under instructions from 
some officers of the factory, not army 
officers. This was hisbly irregular. Now 
that be has ordered an inquiry, I bope 
the truth will come out. 

The rule reaardilll these people 
beina on active service cannot be quoted 
in support of the firing. He quoted that 
rule which was there in 1962 after the 
Chinese aggression. 

"In exercise of the powers conferred 
by section (9) of the Army Act, 
1950 (46 of 1950), the Central Govern-
ment bereby declares that all persons 
subject to that Act, who are not on 
active service under clause (i) of sec 
tion 3 thereof, shall, wherever they may 
be servilll, be deemed to be on active 
service within the meanilll of that 
Act for the purpose of the said Act 
and of any other law for the time 
being in force". 

After the witbdrawal of tbe Emer-
gency those orders were changed. I 
request the hon. Minister to lay on 
the Table of the House those instructions 
wbich were issued subsequently after 
the withdrawal of the Emergency. Those 
three sepoys should be handed over so 
that justice can be meted out to them 
in a court of law. I must conaratulate' 
the people's Government of West BeDgai 
for showing before the entire country 
that an officer, even if he is class.l, who 
gets the other employees shot, will also 
be handcuffed and brousbt in the street 
as any other criminal. This will avoid 
further clashes. In the same factory 
the General Secretary of the Union was 
dismissed under the President's Powers. 
Extraordinary steps bad been taken. I 
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request the han. Minister to see that 
he is reinstated. I also request him to 
see whether the orders issued by the 
Home Ministry had been implemented 
or not. Till today several men of the 
Cordite. factory at Aravankadu, the 
small arms factory IC.anpur, the H & S 
factory IC.anpur, the Ishapur Rifles 
Factory, the Dehradun and Cossipore 
Factories and the units of MES and 

·COD in Delhi have not been reemployed. 
The P & T have taken practically all 
their employees back. We do not know 
what has happened to the Defence 
Ministry. The employees went on 
strike because of the call given by the 
J.C.A. They followed their Federation. 
Tbe Defence employees acted under 
the leadership of tbe All India Defence 
Employees Federation and my respected 
friend Mr. Josbi is its Vice-President 
and we fight only in self-defence. We 
say tbat these employees sbould be taken 
back as early -as possible. Let there 
be no bitterness left; let there be no 
Cossipore incidents. Even the incidents 
arose because people were not taken 
back and they were agitated; that was 
one of tbe main reasons. 

Shri Shukla gave two assurances in 
the House. It is really a sad commen-
tary that be had to yield before tbe 
executive, the bureaue ultimately 
and has to come and make a statement 
in the House. I am happy tbat the 
Speaker has kindly referred the matter 
to tbe Assurances Committee and I bope 
the Committee will SO into the matter 
carefully. 

I am happy that tbe hon. Defence 
Minister had not withdrawn the recogni-
tion from tbe unions but show-cause 
notices have been issued to tbem. If 
tbere is no J. C. M. and no permanent 
negotiating machinery before us what 
shall we do? Does be tbink that people 
should function as underground Nagas 
have done and create trouble so tbat 
he can call tbem all and say: come on 
Chief IC.ugbato, or whatever name it is. 
I and Mr. Joshi do not behave as Naga 
hostiles. We want to talk witb them. 
He talks to me as Mr. Banerjee Member 
of Parliament. But who made me a 
Member of Parliament? It is those 

defence employees. was dismissed 
from service in 1956. Within one year 
they elected me as a Member of Lok 
Sabha; they did it thrice. Am I to 
forget those people? 

About apprentices have to say 
that there are tbousands of apprentices 
and they are all loitering in the street. 
Those young boys who have come from 
the industrial and the technical institutes 
should be suitably graded according to 
tbeir qualifications. That has not been 
done. 

Then, the merger of dearness allow-
ance is there. It has affected many of 
them. Many of the employees in the 
Defence Department have been adversely 
affected. I would request the bon. 
Minister to take up this matter with the 
Ministry of Finance. 

Coming to the Emergency Commis-
sioned Officers, let me say this. These 
people fought the Pakistan battle. They 
fought against Pakistan, but they are 
rotting on the streets today. Ambition 
was rai sed in their hearts but what is 
their position now? I request the 
Minister to see that all of them are 
reinstated. 

Then, about the assurances given to 
the INA personnel, I may just read out 
the letter written to me by the General 
Secretary of the Azad Hind Fauj Associa-
tion, Delhi-capt. L. C. Talwar-in 
h~h he says : 

"I am sending herewith a copy of 
the statement released in a Press 
Conference on the 26th March, 1969, 
on the issue of storation of forfeited 
pay and alIowanrees due to the INA 
personnel which care long outstanding. 

Although assurance was given by 
the Defence Minister in the Parlia-
ment in 1967, yet the Government 
has not fully implemented its com-
mitment. The Government is offer-
ing only fractional amount and that 
too partly in cash and partly in the 
shape of 10 years National Savings 
Certificates, which many of the INA 
personnel have refused to ~  
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This is shameful. I would request the 
Government to see, if they have any 
respect for Netaji, if they have any res-
pect to his sacred memory, to that 
great soul at least they implement these 
assurances. 

During the emergency, some colleges 
were taken over in Assam by the Defence 
Ministry. Some Principals were taken 
in and the Cottor. College especially was 
taken over. Some houses were acquired in 
Assam, but the people do not get even the 
rent for tbem. This should not be done. 

Lastly, I would request the hon. 
Minister to see that the defence employees 
as such should be given the benefit of 
these councils; let the entire machinery be 
revived. Let the JCM be revived; let the 
negotiating macbinery be revived. If 
that is not done, it will become difficult 
for him. These employees support the 
Defence Minister in all tbese matters, but 
whenever tbere is firing and lathi charge, 
if such things continue, we shall figbt 
without the least consideration that "e 
are serving in these departments, and 
whenever we fight we shall 6ght in self-
defence and not with a view to tarnishing 
the face of the entire country or the 
defence forces. 

With these words, I give my condi-
tional support for tbe Demands, conditional 
in the sense that after the Cossipore 
incident, I wanted the Defence Minister 
to resign, but it has not been done. I 
request him to to in Calcutta and see the 
conditions now in Cossipore. I request 
him to have talks with the Chief Minister 
and the Deputy Chief Minister of West 
Bengal and know how firing took place. 
Let bim go there at least DOW. I request 
him kindly to see that the reinstatement 
order is issued at the earliest. That is 
my submission. 
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Mountain JUn and its ammunition, 
semi-autnmatic rifle, anti-tank srenade, 
anti-tank mine, air burst antI-personnel 
mille, mine clearing device, a rocket' for 
use by aircraft with high explosive war-
head various types of escape aid and power 
jettisoning cartridge for the Air Force, 
signa I cartridges and drill mines for 
the Navy, various types of propellants and 
explosives and a large number of instru-
ments which are used in conjnetion with 
weapons. 

Our R. &: D. Organisation has also 
developed propellant charges to meet the 
requirements of the Equitorial Rocket 
Launching Station at Thumba. In the 
field of electronics, the important examples 
are the field artillery radar and its simula-
tor, a local warning radar system, an 
improved version of trans-receiver for 
field communication, a repeater field 
telephone, a channel doubling unit and 
so on. 
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SHRI S. M. BANERJEE: I wanted 
to know one thing. We said something 
about the -employees who have lost their 
employment in 1968 strike. 

The letter that has gone from the 
Ministry is to be implemented. 

MR. DEPUTY-SPEAKER: He has 
intervened. I am sure al\ the other points 
that are left out will he dealt with by 
the Defence Minister. 
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SHRI S. M. BANERJEE: Does he 
want that destruction should take place ? 
That is not a problem. 

MR. DEPUTY-SPEAKER: Mr. 
BaDerjee, I am surprised to hear this. He 
has yielded when I calIed him in order 
to meet some of the points that were 
raised by hon. members. Some of them-
at least a major portion of the points-he 
has dealt with. As you know, a com-
prehensive reply will be given by the hon. 
Defence Manister tomorrow. You may 
not be here. Whatever points were raised 
have been practically covered in the reply 
given by the hon. Minister. So, no more 
questions please. 

~ ..... ~  wn: orR 1t 
~~ a;r ~ tT "t ~ fit; 
~ "iI"ft tt a;r ~ I ~ mrr 
1fT1m 1ft ~ lfirotr ~ 'flIT I 

~ qwoqqo .mft ('fIT) : ~ 
~ ~~ ~ ~ 

t fit; ~~ it ~ m it 
~ 1ft'mrm 'IT,;rtf 0<Ii ~ 

~  ~~ ~ 
"" fcft ~ ~ ~ 'lU lIi'tlft 
~  ? 

MR. DEPUTY-SPEAKER : It will 
be done. Now, Mr. Inder J. Malhotra. 

SHRI INDER J. MALHOTRA 
(Jammu) : Mr Deputy-Speaker, Sir, up 
till now in the Defence debates many 
hon. friends have brought in various 
technical aspects-the re-organisation of the 
Armed Forces and some other general 
suggestions for their better deployment. 

There have also been some sugges-
tions regarding the manufacture of nu-
clear weapons. In that respect, I ""ould 
only like to comment that I am not 
aware whether our country has got suf-
ficient resources to manufacture in large 
quantities the nuclear weapons and in 
good quality as also their proper utilisa-
tion. I would request the hon. Defence 
Minister to say whether all these things 
are these or not. He should clarify these 

in order to remove this misunderstanding 
which is being created in this country 
as to why, in spite of the fact that our 
country has got alI the resources at its 
disposal for manufacture of nuclear wea-
pons, they are not doing any thing. I 
would request him to clarify all these 
things. . 

18.10 hu. 

[SHRI GADILINGANA GOOD /PI 
Ihe Chair] 

I would now COI11l to the aspect 
of general defence policy or defence 
preparedness of the country, about 
which very little has been said to-
day. I would start from the report which 
the Ministry has presented this year, 
where the very first sentence says: 

. "India's defence policy is principaIly 
directed towards safeguarding its 
sovereignty and territorial integrity." 

There can never be two op ID IOns 
about this, not only in this country but 
in any other country also. What I am 
concerned most is, whether it was a con-
frontation with the Chinese Or a confron-
tation with Pakistan in 1965, after the 
Tashkent Agreement, how our foreign 
policy and defence policy have been im-
plemented to the best advantaae of this 
country. This is my concern. 

In this very report, the Defence Mini-
ter admits that there has been a comp.. 
lete failure in the implementation of the 
Tashkent Agreement because Pakistan 
never made any efforts to implement it 
sincerely and honestly. Sardar Swaran 
Singh has been associated not only with 
this Tashkent Agreement but also with 
the other negotiations regarding the pro-
blems which are existing between India arid 
Pakistan. He has, therefore, got the full 
background. I would very much like him, 
when he gives the reply, to say ~ e ­

cally where and when Pakistan did not 
implement the Tashkent Agreement and if 
this going to be the attitude of Pakistan, 
what is going to be our policy in the 
future as far as Tashkent Agreement is 
concerned. 
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In 'my 'opiDioD, under those cirCUlh-
SflIJCes, probably we ~ in 'a 'big haste. 
We relied tOo much on the role which 
the Soviet Union could play after the 
agrcenIellt was silined ingeuing it imple-
mented. 'But, unfortunaiely, the role and 
the 'attItude of the 'Soviet Union chllnjeiJ 
absolutely after this Tashkent ~  
1t was not proper at all on the part elf 

• tift Soviet Union, 'which played a very 
sIgnificant role in bringing India aDd 

~  together to the negotiation 
tlIble and in having this Tashkent Agree.. 
Mellt, to come out and !live arlnS aiil to 
Pakistan. 

"What is the 'Situation today '1 After 
19ii5, Pakistan has inereased' its armed 
stmIgfh and Pakistan has been 
gomg all around the world to buy arms 
fl'om and part of the world, h~ 
tbty CIIJI get. In the past;Pakist8n was 
geftln) amB ftorn western IItlt!ODs and 
from Chilla. Now, the Soviet UDIOII has 
atso come forward to giVe arI1Is aid to 
Pakistan. 

"It is a ~  kobwn facfs-iancl 1 IiIn 
sure the hon. MilliSfer 1cnOM more tJi811 
what I know-that, after the 1965 aggres-
'Sion by l'alelstan, Pakistan has never 
leS'Ied !'or a day. It i's 4nmy kDowlecfge 
that, in the Sialkot SectOr, a Callal has 
'bt:t!II bnilt just like the hh~ 1  in 
'tbt Amtitsar Sector; pillbOxes have bei!It 
built in the Sialkol Sector alSO. 1 ilo nM 
know how ~ you call rely upon tbe 

~e  DOW made by the new Presi-
deD! of Paleistan, Gen. Yahya Khan, 
that he wants to have a peaceful settle-
ment with India of all the existing pro-
blems. Whenever any Pakistani leader 
sptalcs about the problems eJ[isting bet-
ween India lind Pakistan, the number one 
problem ill their mind is always Jammu 
lit Kashmir. With a hea\>}' heart I have to 
point out thllt, durillg the last 20 yeat's, 
lIIIibruIIately the foreign policy aDd the 
defenee policy of the Government Of 
India has not been positively helpful in 
consolidating the Jammu and Kashmir 
State IlId in solvl.oi that problem with 
Pakistan. I would ,like to tsle a very 
straightforward question. When you say 
that our delMc:e IIOHcy is ODly to defend 
out bOrtlers, haw you deftned our bOrden ? 
Where are. our bOrden? Do yOU niean 

to tell me that the Msai-Clifn BRa or 
thewea which Is DOW being oeeupJed by 
Ghina is not as Indiail bOrder ? 
Or the amanow occupied-by Paleis-
tan, part of Jammu 'lind -Kashniir 'St'lte. 
is it not the Indian bbrder 1 If by 'fIIdiaIi 
border -you Diean the preseDt ;ceaiefire line 
eJ[lstlng between India and Pakistan ed 
the pre!ient ceasefire line exiStiDg betWeclD 
Indian and China, then you eome olit 
bOldly and make a -goodwill ,est1ire to 
Pakistan. You say, 'Let us sit at 'the 
JIOgotiating table. We are prePllred to 
solve thi's problem at the ~ ceafe 
lite line'. Why do not you say that if yOU 
haVe 'got this in lIIind ? 

We, the people of Jammu &K8'!Ibmir 
State luive suffeted and have made Sacri-
fices for the last 20 years. Not only the 
POO'PIe of Iammu lind Kashmir State but 
the people of India want to knoW 'TO. 
day wluit is yOOT categorical -policy to" 
wards Pakistan and what is your catego-
tiCal policy towards duna l' JC lis we 
always say, We also want a peaceful solu-
lion of the existing problems liCtwceD 
India and Pakistan and there is an o'fI'ei: 
frOm 'the neW President of Pakistan, thCil 
invite him, sit on a table and decide 
whiltever your poliCy is. If your policy is 
otherwise, if you still claim as !hiS 
Government has been claiming for 'the 
last 20 yeats that every inch of the area 
occupied by Yakistan is Indian territory 
and we will get it back some day anit 
every inch of the area occupied by China 
is Indian territory and we will get it back 
some day, when will this some day come 1 
-That is what the people of this country 
want to ask this Government to-day. 

I will be failing in my duty if I do 
not pay my tributes to the Jawans and 
Officers who have been defending this 
country in very difficult conditions start· 
ing from Ladakh to Nagaland. I am 
happy to point out that as far as the 
relations between the people living at the 
bOrder in Jammu and Kashmir State and 
the Army officers and army jawans are 
concerned, they are eXCellent; They are 
eelliplilry. There are so many examples. 
As the KaShmir bOrtIet vitlllieS W\iere 
lhe Civil alllhOtities, ihe Slate Govern-
ment, haVe railed to provide pnipet medi-
cal racilitles or special facilities to the 
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people who are living right on the bor-
der, Army officers and jawans have al-
ways come forward to help them and 
provide them not only medical facilities 
but other facilities also. Whcncvcr people 
have suffered during the tloods, the army 
has come forward for helping the people. 
If there had -been some difficulty in act-
tinl food rations risht on the border, to 
my knowledge, not only once but so 
many times the Army officers and Jawans 
have come forward to live rations to 
these people from their own rations. This 
is a very happy situation which is prevai-
ling at our borders because unlcss this 
kind of atmosphere prevails on the bor-
der, it becomes very difficult not only for 
the Army to function and to defend our 
borders properly. (Interruption) I quite 
agree with Mr Panigrahi that this kind of 
atmosphere should not only continue but 
there should be improvement in this. 

Now another problem towards which 
I would like to draw the attention of the 
han. Defence Minister. The people of 
Chamb and Jaurian area sutrerrcd the 
heaviest losses during the 1965 contlict 
They were put in the refugee camps. 
Afterwards they were Jiven financial help 
and other help and they were asked to 
resettle in that very area. They have JOt 
certain problems. By and Iargc the pe0-
ple's morale is very hilh. Each and every 
family - has JOne back to that area to 
settle there. I would only like to po int 
out to the Defence Minister that we are 
satisfied about the defence arrangrments 
in that area. I would still like to impress 
upon him that efforts should be made to 
tighten our security because even to-day 
cases of cattle Iiftiog and border incidents 
arc there. If such instances continue to 
frequently naturally the people's morale 
80cs down. I would say therefore that 
more attention should be Jiven to such 
areas where the people were fighting with 
the Pakistanis durinl the 1965 struggle 
and where now the people have been 
asked to JO back and settle. 

In Rajouri-Poonch sector the com-
pensation cases are pendinl for the last 
7 or 10 years and I would draw atten-
tion to this particular aspect and I would 
like to recall that the han. Minister him-
self visited this area before and certain 

representations were made before him 
that compensation in such cases 
should be rxpeditiously decided. 

There is another problem also to 
which I wish to refer to. This is the prob-
lem of interrogation centres. It is ture, 
people from both sides of the border 
cross the border. .and they JO across to 
the Pakistani-occupied territory; then, 
again they come hack to Rajouri area. 
From the security point of view every 
individual who crosses the border must 
be properly interrogated arter he comes 
back. If he is undesirable and he is un-
authorised and he is rntering our terri-
tory he should be sent back. The interro-
gating centres should not become centres 
of vindictiveness. If there is some local 
dispute between two parties they go either 
to the army authorities or to the Intelli-
gence people and that man is hauled up 
that Intelliacnce people and that man is 
hauld up for that interrogation. What I 
suggest is, the senior officers should be 
instructed to see about the working of 
these interrogation centres, so that these 
centres should not -become ceotres of 
harassment to the people. 

Now, I would plead with the han. 
Minister for giving better emoluments as 
far as our lower ranks and iawans are 
concerned. I can appreciate and I quite 
qree that some senior officers are posted 
at the borders and when they are in such 
active areas, certainly orderlies or other 
assistants must be provided for them. But 
I certainly fail to understand why when 
an officer is posted to Delhi in the Army 
Headquarters, even after 20 years of in-
depeoce, our jawans are attached with 
these officers as orderlies. They are forced 
to do such jobs as cooking, the 
children to the school, taking 
the children for play etc. This kind 
of practice should stop. The ofliccrs are 
in a position to engage their own private 
servants. They should not therefore be 
Jiven these jawaDS to work as or:derlies. 

With these words I support the 
Demands. 

SURl DATTATRAYA KUNTE 
(Kolaha) : We are discussing the derence-
needs of our country. Our Defence Mini-
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ster has time and again told us of our 
preparedness to meet any aggression at 
any time. If one looks at our eastern 
borders, the position is this. I am not 
talking of the mainland now. But if we 
look into the posi tion which we face in 

• the 240 islands in ~ Andaman/Nicobar 
islands, it will be seen that what he has 
stated will be completely a myth. 

• There are not even ordinary roads 
there; there are no means of communi-
cation, no means of transport, from one 
island to another. Not only that. Till 
recently, the local government had to 
depend on a private contractor who has 
been making a lot of money out of pri-
vate trade at the cost of the local people: 
As I said, there are no roads and no 
ports. 

We must remember that Great Nico-
bar, the southernmost island of the 
group of islands is only 85-100 miles from 
Sumatra as against a distance of 800 
miles from that island to either Calcutta 
or Madras. What are the arrangements 
made there for e ~  in case there 
is any attack? 

In the short time, the Japanese had 
occupied those islands, they made better 
arrangements than we have been able to 
make during the last 20 years of occupa-
tion of these islands. We must be really 
thankful that the British allowed us to 
have these islands because they were not 
part of the old Inclia, but had been oc-
cupied by the British. 

In these circumstances, when one 
hears talk of our preparedness and sees 
conditions as they exist in these islands, 
one would really come to the conclusion 
that either Defence Minister does not 
know what is the lie of our defence or 
he is living in a paradise dilferent from 
our ordinary people. 

. Again in these eastern waters, we 
have to find out whether we have suffi-
cient naval strength or not. We are being 
told that something is being done in the 
Nantori islands in the near future. What 
that 'near future' is has not yet been lie-
fined. Though there is a very good na-
tural harbour there which is large enouah 
to accommodate not only our navy but 

the whole of the British Navy, we are 
not doing anything there. 

There is another thing. We have. 
trouble on our northern border. We have 
the Border Roads Organisation. What is 
it oioing ? They give us good reports, bil 
reports, saying that this is beinl done and 
that is being done. But what did we find? 
When the great floods came on the 
Teesta in October, till January the Bailey 
bridge was not constructed. PUllinl UJ' 
the bridge is a matter of 48 hours. It only 
means that the material could not be 
transported for a period of three months 
from the bases to the place where it was 
to be constructed. 

Then in this organisation, the boys 
who work in it do not get woollen cloth-
ing. The food they get is mainly vegeta-
rian and the pay they get is very paltry. 
Do you want these boys to work at high 
altitudes, 10,000, 12,000 and 14,000 ft. in 
biting cold when the temperature even 
during daytime in some places is minus 3 
degrees, under such conditions. They are 
working there, not doubt. But what do 
you expect from them if you do not feed 
them and look after tbem properly? 

Then there is considerable machinery 
with this organisation which is in areat 
disarray. First of all, there are only two 
bases where repairs can take place, one 
at Tezpur and the other at Pathankot. 
A large amount of machinery is lying idle. 
unutilised. Many of them are canniba-
lised and therefore not available for usc 
at all. 

On top of this, after crores of 
rupees have been invested, they do not 
have even an inventory of all this machin-
ery. If this is the state of our Boarder 
Roads Organisation, how could one claim 
sCriously that we are prepared for any 
eventuality ? " 

There is another thins. In these 
border areas, we bave stationed our army 
units and are asking our jawans and 
oflicers to be away from their families. 
But we are never trying to inake" any 
attempts to integrate ourselves with· these 
border roads areas and those people 
there. 


